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DEMAND NO. 104-Aaiya Sabha.

T hat a sum not exceeding 
Rs. 22,90,000 mi Revenue Account be 
granted to the President, on account, for 
or towards defraying the charges during 
the year ending on the 31st day ol March, 
1975 in respect of ‘Rajya SabhaV

DEMAND NO. 105—Department of
Parliamentary Affairs.

“That a sum not exceeding
Rs. 2,79,000 on Revenue Account be 
granted to the President, oh account. for 
or towards defraying the charges during 
the year ending on the 31st day of March, 
1975 in respect of 'Department of Parlia-
mentary Affairs’.”

DEMAND NO. 106—Secretariat of the 
Vice-President.

“That a sum not exceeding
Rs. 74.000 on Revenue Account be 
granted to the President, on account, for 
or towards defraying the charges during 
the year ending on the 31st day of March, 
1975 in respect of ‘Secretariat of the Vice* 
President’.”

14.44 bre.

DEMANDS*' K)R GRANTS (RAI1- 
WAYS), 1974-75.

MR. DFPUTY-SPEAKFR : The House 
will now take tip the discussion and vot-
ing on the Demands for Grants in res-
pect of the Budget (Railways) for 1974- 
75 for which seven hours have been 
allotted.

DEMAND NO. 1—Railway Board

MR. DEPUTY SPEAKER: Motion
moved:

“That a sum not exceeding 
Rs. 1,99,75,000 be granted to the Presi-
dent out of tjhe Consolidated Fund of 
India to defray the charges which will

* Moved with the recommendation of the

come in cottne of payment during the 
year ending the 3 lit da} of March* 1975, 
is respect of 'Railway Board*."

DEMAND NO. 2—Miscellaneous Expen-
diture

MR. DEPUTY-SPEAKfiR: Motion
Moved :

"That a sum not exceeding 
Rs. 9 ,6 1 .4 .5 ,0 0 0  be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will
come in course of payment during the 
year ending the 31st day of March, 1975, 
in respect of ‘Miscellaneous Expenditure'.”

DFM4ND NO. 3—Payments to Worked 
I ittes and Others

MR. DI PlfTY-SPFAKPR ■ Motion
Moved :

“That a j»um not exceeding
Rs. 16,38,000 be granted to the Presi-
dent out of the ( omohdiilcd Fund of
India to defray the charges which will
comc in course of payment during the
yeai ending the 31st day of March, 1975 
in respect of 'Payments to Worked Lines 
Others’.”

DF.MAND NO. 4—W o r k in g  I \pen»es— 
Administration.

MR. DEPUTY-SPEAXER : Motion
Moved :

“That a sum not exceeding 
Rs. 121,89,65,000 be granted to the Presi-
dent out of Consolidated Fund of India 
to defray the charges which will come 
in course of payment during the year 
ending the 31st day of March. 1975, in 
respect of ‘Working Expenses—Adminis-
tration’.*’
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DEMAND NO, 5—Working Expen-
se's—Repairs and Maintenance.

MR. DEPUTY-SPEAJCER; Motion 
Moved :

'That a sum not exceeding 
Rs 459,37,34,000 be granted to the 
President out of the Consolidated Fund 
of India to defray the chai gcs which will 
come in course of payment during the 
year ending the 3lit day of March, 1975, 
in respect of ‘Working Expenses—Repairs 
and Maintenance'."

DEMAND NO. 6—Working Expenses — 
Operating Staff.

MR. DEPUTY-SPEAKER : Motion
Moved :

"'I hat a sum not exceeding 
Rs. 264,91,78,000 be granted to the Presi-
dent out of the Consolidated Fund of India 
U> dcfr.iy the charges which will come in 
com sc of payment during the year end-
ing the 1st day of March, 1975, ir res-
pect of ‘Wot king Expenses—Operating 
Staff "

DEMAND NO. 7—Working Expenses— 
Operation (Fuel).

MR. DF PUTY-SPLAkl R . Motion 
Moscd ‘

* That n sum not exceeding 
R-, 220,^9,24 000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment duiing the 
year endirg the 31st day of March, 1975, 
in respect of “Working Expenses—Opera-
tion (Fuel)’.'*

DEMAND NO. 8—Working Expenses— 
Operation other than Staff and Fuel.

MR. DEPUTY-SPEAKER: Motion
Moved :

"That a sum not exceeding 
Rs. 64,66,31,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will

come in course of payment during the 
year ending the 31st day of March, 1957, 
in respect of ‘Working Expences—Opera-
tion other than Staff and Fuel’.”

DfcMAND NO. 9—Working Expense*— 
Miscellaneous Expenses.

MR DEPUT Y-SPFAKITR Motion 
Moved :

“I hat a sum not exceeding 
Rs. 42,67,30,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the year 
ending the 31st day of March, 1975, 
in respect of 'Working Expenses—Mis-
cellaneous Expenses’.”

DFMAND NO. 10—Working Expenses— 
Staff Welfare.

MR. DEPUTY-SPEAKFR. Motion 
Mosed

“rhat a sum not exceeding 
Rs 42,89.19.000 be granted to the Presi-
dent out of the C onsolidatcd Ftmd of 
India to defray the charges which will 
come in course of payment during the 
year endirg the 31st day of March, 1975, 
in icspect of ‘Working Expenses—Staff 
Welfare*"

DFMAND NO II—Working Fxpenses— 
Appropriation to Depreciation Reserve 
Fund.

MR. DfcPUTY-SPE A K HR Motion 
Moved :

‘That a sum not exceeding 
Rs 115,00,00,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the year 
ending the 31st day of March, 
1975, in respect of ‘Working Expenses— 
Appropriation to Depreciation Reserve 
Fund’."
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DEMAND NO. 11 A—Working Expen-
ses—Appropriation to Pension Fund.

MR. DEPUTY-SPEAKER: Motion
Moved :

“That u sum not exceeding 
Rs. 16,00,00,000 he granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 1975, 
in respect of ‘Working Expenses—Appro-
priation to Pension Fund'.’*

DEMAND NO. 12—Dividend to General 
Revenues and Contributions for Grants 
to States in lieu of Passenger Fare Tax.

MR. DEPUTY-SPEAKER : Motion
Moved :

“That a sum not exceeding 
Rs. 181,66,68,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 1975, 
Id respect of ‘Dividend to General Reve-
nues and Contributions for Grants to 
States in lieu of Passenger Fare Tax’.”

DEMAND NO. 13—Open Line Works 
(Revenue).

MR. DEPUTY-SPEAKER: Motion
Moved :

“That a sum not exceeding 
Rs. 7,50,27,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 1975, 
in respect of *Opcn line Works (Reve-
nue)’.”

DEMAND NO. 14-Coiatruction of New 
Lines—Capital and Depreciation Reserve 
Fund.

MR. DEPUTY-SPEAKER: Motion
Moved :

'That a sum net exceeding 
Rs 54,28,15,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray due charges which will 
come in course of payment during the

year ending the 31st day of March, 1975 
in respect of ‘Construction of New Lines— 
Capital and Depreciation Reserve Fund’.”

DEMAND NO. 15-Open Line Works- 
Capital, Depreciation Reserve Fund and 
Development Fund.

MR. DEPUTY-SPEAKER: Motion
Moved :

“That a sum not exceeding 
Rs. 835,54,72,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the year 
ending the 31st day of March, 1975, in 
respect of ‘Open Line Works—Capita!, 
Depreciation Reserve Fund and Develop-
ment Fund’.”

DEMAND NO. 16—Pensionary Charges— 
Pension Fund

MR. DEPUTY-SPEAKER : Motion
Moved :

“That a sum not cxceedirg 
Rs. 14,53,83,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the \ charges which will 
come in course of payment during the 
year ending the 31st day of March, 1975, in 
respect of ‘Pensionary Charges—Pension
Fund’.”

DEMAND NO. 17—Repayment of loans 
from General Revenues and interest theTc- 
on—Development Fund.

MR. DEPUTY-SPEAKrR : Motion
Moved :

'That a sum not exceeding 
Rs. 6,03,66,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the year 
ending the 31st day of March, 1975 in 
respect of ‘Repayment of loans from Ge-
neral Revenues and interest thereon—De-
velopment Fund’."

DEMAND NO. 2ft~Payments towards
Amortisation of over Capitalisation, Re-
payment of Loans from General Revenues
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and toterest thereon—Revenue Reserve
Fund

MR. DEPUTY-SPEAKER: Motion
Moved :

‘That a sum not exceeding 
Rs. 38,72,47,000 be granted to the Presi-
dent out of the Consolidated Fund of India 
to defray the charges which will come 
in course of payment during the year end-
ing the 31st day of March, 1975 inrespect 
respect of ‘Payments towards Amortisation 
of over capitalisation, ‘Repayment of Loans 
from General Revenues and interest theie- 
on—Revenue Reserve Fund’.”

DEMAND NO. 21—Appiopriation to 
Accident Compensation, Safety and Passen-
ger Amenities Fund.

MR. DEPUTY-SPEAKLK Motion 
Moved :

“That a sum not exceeding 
Rs. 8,00,00,000 be granted to the Presi-
dent out of the Consolidated Fund of 
India to defray the charges which will 
come in cour&e of payment during the year 
ending the 31st day of March, 1975, in 
respect of ‘Appropriation to Accident 
Compensation, Safety and Passenger Ame-
nities Fund’.*’

DEMAND NO. 22—Accident Compensa-
tion, Safety and Passenger Amenities 
Fund

MR. DEPUTY-SPEAKER: Motion
Moved ;

‘That a sum not exceeding 
Rs. 2,63,60,000 be granted to the Presi-
dent out of die Consolidated Fund of 
India to defray the charges which will 
come in course of payment during the 
year ending the 31st day of March, 1975 
in respect of ‘Accident Compensation, 
Safety and Passenger Amenities Fund’”

A large number of cut motions were 
given notice of by the Members. Hon. 
Members who are present and who desire 
to move their cut motions may please do

The Demands are now before the 
House.

SHRI RAMAVATAR SHA5TR1
(Patna): I beg to move :

“That the demand under the head 
Railway Boaid be reduced to Re. 1.”

[Failure to check corruption rampant in 
Railways f 1)]

‘That the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to abolish the Railway Board.
<2)3

“That the demand under the head 
Railway Board be reduced to Re. 1.”

(Need to set up an autonomous Corpo-
ration in place of Railway Board. (3)]

“That the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to accord recognition to the
All-India Railway Employees Confedera-
tion. (4)1

“Ihat the demand under the head 
Railway Board be reduced to Re. 1.**

[Need to hold talks with the unrecog-
nised unions and organisations functioning 
in Railways. (5)]

'That the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to bring the wages of railway 
workers at par with the minimum wages 
of other workers of Government facto-
ries. (6)1

That the demand under the head 
Railway Board be reduced to Re. l.N

[Failure to overcome the shortage of
railway wagons. (7)]

"That the demand under the head 
Railway Board be reduced to Re. I.”

[Failure to declare the casual workers
in the railways as permanent. (8)]
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[Shri Rumavatar Shastri]

‘That the demand under the head 
Railway Board be reduced to Rc. 1.”

[Failure to give up the policy of victi*
mising the railway workers in different
ways lor participating in trade union
activities. (9)J

‘That the demand under the head 
Railway Board be reduced to Re. 1.”

(Failure to organise the railway workers
into one unior.. (10)}

“That the demand under the head 
Railway Board be reduced to Rc. 1.”

(Need to change the policy of suppress-
ing the vocal trade unions. (11)]

That the demand under the head 
Railway Board be reduced to Re. 1."
(Faiture to fix u minimum need-based 

wage of railway woikers at Rs 314. (12)]

'That the demand under the head 
Railway Board be reduced to Re. 1."

(Failure to giant bonus to railway 
workers. (13)1

‘That the demand undei the head 
Railway Board be rcduced to Re. 1."

{Failure to implement the policy of 
labour participation in the management of 
the Railways from top to bottom. (14)]

‘That the demand under the head 
Railway Board be rcduced to Re. 1.”

(Need to supply cheap grains and other 
essential commodities to the railway em-
ployees, (15)]

‘That the demand under the head 
Railway Board be reduced to Re. 1.” 
(failure to run the trains according to 

time schedule throughout the country 
especially in the Eastern regions. (16))

“That the demand under the head 
Railway Board be reduced to Re. 1.”

(Failure to provide amenities to the
travelling people particularly of tbe third
class. (17)]

T hat the demand under the M l  
Railway Board be reduced to Re. 1.**

[Failure to implement (he aatOrancet given
to the running staff, loco mechanical stiff, 
signal and tele-communication staff and 
other employees at the time of strikes 
and “work-to*rul« movement”. (18)]

“Thai the demand under the head 
Railway Board be reduced to Re. 1."

{Failure to accord recognition to the 
unions/associations category-wise. (19)]

“That the demand under the bead 
Railway Board be reduced to Xe. 1.”

[Failure to give recognition to the wor-
kers* unions in various railways which 
are affiliated to the A.I.T.U.C. (20)]

"That the demand under the head 
Railway Board be reduced to Re. 1.**

1 Misuse of the territorial army in the 
tailed)s for breaking strikes and acting 
as agent* of the Government. (21)]

‘That the demand under the head 
Railway Board be reduced to Rc. 1.”

(Failure in slashing top-heavy adminis* 
tration in the Railways. (22)1

"1 hat the demand under the head 
Railway Board he rcduced to Re 1.”

i Failure to Mop thefts and pilferages in 
the Railways. (23))

‘That the demand undo the head 
Railway Hoard be reduced to Rc I/’

{Failure to take over wagon factories 
in order to satisfy the needs of the people 
by increasing their production. (24)]

‘That the demand under the head 
Railway Board be reduced to Re. 1."
{Failure ir having balanced programme 

for the development of Railways. (25)]

That the demand tinder the head 
Railway Board be reduced to Rc. 1.”

(Failure to institute an enquiry com* 
mittee to enquire into the charges of 
corruption levelled against the high offi-
cials of the Railway Board. (26)].
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"That the demand under the head 
Railway Board be reduced to Re. I."

(Failure to check thefts and misuse of 
coal in the railway*, (27)]

‘That the demand under the head 
Railway Board be reduced to Re. 1.”

(Failure to implement the promises 
made repeatedly by several Ministers of 
Railways for allowing 96 per cent up- 
gradation to the Ministerial staff working 
in Indian Railways. (28)1

“That the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to abolish saloon and saloon 
like facilities to the officers in the Indian 
Railways (29)]

'That the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to introduce eight hours duty 
for gatemen in the Indian Railways. (30)]

That the demand undei the head 
Railway Board be reduccd to Re. 1.”

[Failure to regularise the substitute 
workers e\en after working several years 
continuously in the Railway*. (31)]

That the demand under the head 
Railway Board be reduced to Re. t.”

(Need to have negotiated settlement with 
the Joint Co-ordination Committee formed 
on 27-2-74 at Delhi in the All India 
Convention of Raitwaymen joined 
by the A.I.R.F., All India 
Railway Employees Confederation, Wor-
kers Unions of the AITUC. AU India 
Loco Running Staff Association. B.M.S 
and Categorical Unions or. the basis of 
six point demands formulated in the Con-
vention. (32)]

DR. LAXMINARAIN PANDEYA 
(Mandsaur)

T h a i the demand under the head
Railway Board be reduccd by Rs. 100,"

75 LSS/73-ll

(Failure to check, administrative irregu-
larities and arrest inefficiency in Railway 
Board. (57)]

“That the demand under die head 
Railway Board be reduced by Rs. 100."

(Failure to implement declared prog* 
rammes by the Railway Board in time. 
(58)]

‘That the demand under the head 
Railway Board be reduced by Rs. 100."

[Frequent failure in the connection of 
trains at various junctions because of too 
little gap in their time schedule and the 
need to obviate the difficulties of the 
passengers resulting therefrom. (59)]

‘That the demand under the head 
Railway Board be reduced by Rs. 100.”

[Failure of R. P. F. to check pilferage 
in the railways. (60)]

“That the demand under the head 
Railway Board be rcduced by Rs. 100."

[Failure to make ariangement for the 
supply of tea and snacks to passengers by 
tegular vendors at various railway stations 
in Ratlam Division. (61)]

That the demand under the head 
Railway Board be reduccd by Rs. 100."

[Inability to renovate waiting rooms at 
Alot, Oaroth, Suwasra railway station in 
Ratlam Division for the convenience of 
passengers. (62)]

“That the demand under the head 
Miscellaneous expenditure be reduccd by 
Rs. 100”

[Delay in constructing railway bridges 
in place of railway crossing near Ratlam, 
Jaora and Mandsaur stations (75)]

‘Thai the demand under the Head 
Miscellaneous expenditure be reduced by 
Rs. 100."

{Failure to complete the unfinished work
of railway line between Barvadih (Bihar
and RamaaujganJ (Madhya Pradesh). (76)}
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“That the demand under the head
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100."

(Failure of the administration to give 
up the repressive attitude towards such 
Railway employees as voice the demands 
of various Railway employees. (105)]

“That the demand under the Head 
Ordinary Working Expenses- -Administra-
tion be reduced by Rs. 100."

[Delay in fulfilling the genuine demands 
of the loco employees. (106)]

‘That the demand under the head 
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

[Delay in meeting the demands of 
Railway Signallers (Telegraphists). (107)]

“That the demand under the head 
Ordinary Working Expenses—Administra-
tion be reduccd by Rs. 100."

[Failure to attach Ratlam-Dclhi coach 
with the Dehra Dun Express. (108))

‘That the demand under the head 
Ordinary Working Expenses-Administra-
tion be reduced by Rs. 100.”

[Failure to meet the demand of the 
passengers to halt the Rajdhani Express 
nt Ratlnm. (109*1

“That the demand under the head 
Ordinary Working Expends—Administra-
tion be reduced by Rs. 100,"

jDelibrate delay in disposing of the 
cases of seniotity and gradation of the 
numerous employees of Ratlam D»vision. 
( 110)]

That the demand under the Head 
Ordinary Working Expenses—Administra • 
don be reduced by Rs. ICO”

[Absence of the facility of electricity
at Garoth, Baraila, Nauganwaa and several
other stations of Rattan Division. (2 U )}

‘That the demand tinder the Head 
Ordinary Working Expenses—Adorinistra* 
tion be reduced by Rs. I GO.”

[Delay in completion o f  the woit of 
extension of platform sheds on several 
stations like Mandsanr and Jaora in Ratlam
Division. (112)1

*That the demand under the Head
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

[Absence of two big entrance and exit 
gates (facing platform) at Mandsanr sta-
tion (Ratlam Division). (113)]

“That the demand under the Head
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

[Delay in converting the Kachnara flag 
station into a full-fledged station in Rat-
lam Division. (114)1

'That the demand under the Head
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

(Failure to check the tendency of the 
Gwalior Rayons of deliberately not un-
loading the wagons in time at Nagda 
(Birlagram) of Ratlam Division by paying 
demurrage charges. (115)1

‘That the demand under the Head 
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

[Failure to weigh the goods of Digvijya 
Industry, Bangrod (Ratlam Division) be-
fore loading them and to check the ten* 
dency of making leys payment (116)]

“That the demand under the Head 
Ordinary Working Expenses* —Administra-
tion be reduced by Rs. 100”

(Failure to electrify railway trains in 
Ratlam Division of Madhya Pradesh des-
pite availability of electricity there in 
plenty. (117)]

”11181 the demand under the Head
Ordinary Working Expeiwa -Admmiitra-
tion be reduced by Rs. 100"
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| failure to provide conductors for I 
class bogies on Ajmer-Khandwa metre 
gauge line in Ratlam Division (118)}

‘That the demand under the Head 
Ordinary Working Expense*— Administra-
tion be reduced by Rs. 100,”

[Neglect of Hindi-speaking candidates in 
the competitive examinations conducted In 
the Railway Service Commission. (119)]

“That the demand under the Head 
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

(Need to review the composition and 
working of Railway Servicc Commission 
on regional basis. (120)]

“That - the demand under the Head
Ordinary Working Expenses- - Administra-
tion be reduccd by Rs. 100.”

(hailtire to haft Dehru Dun Fxpiess at 
Bangrod station (Ratlam Division) ues- 
pilc a demand from the public. (121)1

•‘That the demand under the Head
Ordinary Working Expenses—Administra-
tion be rcduced by R« tOO.”

{inability to provide rail facilities in 
tribal areas like Jhabua, Bastar and Sargu- 
ja in Madhya Pradesh. (122)]

"That the demand under the Head
Ordinary Working I'Kpenses—Administra-
tion be rcduced by Rs. 100.”

[Increase in passenger fare without in-
creasing any passenger facilities. (123)1

•‘That the demand under the Head 
Ordinary Working Expenses—Administra-
tion be rcduced by Rs. 100.**

[Failure to supply wagons at small sta-
tions ir adequate number. (124)]

“That the demand under the Head 
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

(Failure to check the tendency of non- 
compliance of time schedule fixed for 
carrying goods from one place to another 
and at times, non-arrival of goods at the

destination even after several months. 
(125)]

“Xhat the demand under the Head 
Oidinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

[('Dilute to ineieasc the number of 
employees at Mardsaur. laora, Ratlam 
;ind other stations in Ratlam Division 
despite work load and getting the work 
done in ovei-time. (126)}

'That the demand under the Head 
Ordinary Woiking Fxpenses—Administra-
tion be reduced by Rs. 100.”

{Indifferent attitude towaids the demands 
of Station Masters and Assisant Station 
Masters and adopting repiessive policy 
towards them. (127)].

*That the demand under the Head
O'dtnajy Working F.vpcnses—Administra-
tion be reduced by Rs. 100"

[Delay in and adopting indifferent
attitude towards introduction of new type 
of sleeper coaches for passengers on 
Aimcr-Khandwa line. (128)}

‘That the demand under the Head
Ordinary Working Expends—Operating 
Staff be reduced by Rs. 100.”

[Faihue to tun a shuttle between 
Ratlam and Neemuch, (144)]

'That the demand under the Head
Ordinary Working Expenses- -Operating 
Staff be reduced by Rs. 100/’

[Failure to introduce a mail train bet-
ween Ajmet-Khandwa. (145)]

‘That the demand under the Head
Ordinary Working Expenses—Staff Wel-
fare he reduced by Rs. 100.”

[I ailuie to solve the housing 
of railway employees posted at Neemuch, 
Ratlam and Mhow. (153)]

“Yhat the demand under the Head 
Ordinaly Working Expenses—Staff Wel-
fare be reduced by Rs. 100.”

[Delay in ptoviding timely medical aid
to railway employees posted at Mandsaur,
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Neemuch, Jaora. Shamgaih, Nagda and 
other placet in Ratlam Division. (154)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100"

{Failure to complete the survey work of 
Chittor-Kota railway line. (173)]

"That the demand undet the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rr . 100”

(Failure to accede to the public demand 
for Dohad-khandwa railway line. (174)]

That the demand under the Head 
Accident Compensation Safety and Pas-
senger Amcrities Fund be reduced by 
Rs. 100”
(Delay in payment of proper compen-

sation to victims of various accidents in 
Ratlam Division during the las>t two years 
(181)1

“That the demand under the Head 
Accident Compensation Safety and Pas- 
sengei Amenities Fund be reduced by 
Rs 100"

(Failure to avert the repeated rail acci-
dents or the various railways (182)]

SHR1 D K. PANDA iBhaajanagarl: J 
beg to move*

That the demand undei the bead 
Railway Board be reduced to Re. 1 *

(1 uilure to meet the just demands of the 
railway woiker* (183)]

“1 hat the demand under the bead 
Railway Board be reduced to Re 1.”
{Failure to pursue a policy in favour of 

the labour so as to maintain industrial 
harmony (184)]

"1 hiii the demand under the bead 
Railway Board be reduced to Re. 1 
(Failure to implement various agree* 

mcnts entered into between different tee* 
tions of railway workers and the manage* 
ment within the prescribed time. (185)]

That the demand under the bead 
Railway Board be reduced to Re. t .H

(hailme to ptoperly use the wagons re-
sulting In heavy tosses. (1 8 6 )]

T hat the demand under the bead 
Railway Board be reduced to Re. 1.”

[Need to bring about reorientation of 
policy regarding railways to suit the natio-
nal interest of the country. (187))

T hat the demand under the head 
Railway Board be reduced to Re. 1."

{Need to effect wage revision relating to 
the gangmen of the S.E. Railway and to 
make the casual labour permanent. (188 )]

DR I \XMINARIAN PANDEYA: I
beg to move.

“1hat the demand under the head 
Railway Board be reduced by Rs 100."

(Failure to pievent Madhya Pradesh 
Government from realising professioral 
tax fiom railway employees (1 8 9 )]

T hat the demand under the bead 
Railway Board be reduced by Rs. 100.”

IFdihtre' to supply essential commodities 
of d til) use to railway employees. (190)]

SHRI D K PANDA. I beg to move:

That the demand under the head 
Railway Board be reduced b> Rs 100."

(Need to locate the headquarters of the 
South fcastcin Railway at New Capital, 
Bhubaneshwar in Orissa. (205)]

“That the demand under Hhe bead 
Railway Board be reduced by Rs 100.”

[Need to take up construction ol 
sapani-Jakhapura, Tclcher-Bunalagarb nod 
Telcher-Sambalpur lines ir Orissa by April, 
1974 (206)}

“That the demand under the bead 
Railway Board be reduced by Rs. 1 0 0 ”

(Need to start construction of Khurdha 
RoadPhulabani and lajapur Road via 
lajapur to Chandbali port railway tiaes by 
April, 1974 in Orissa. (207)]
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'That the demand under the head
Railway Board be reduced by Rs. 100."

[Need to take up construction of Bhad-
rax-Chandabali port, Jayapur Road-Keen-
jhar-Baramanda in April, 1974 in Orissa.
(20R)]

"That the dernar-d under the head
Railway Board be reduced hy Rs. 100."

INeed to take up construction of Gapal-
pur port -Be rha npur-As'; a- ilililnjanagar-
Phulub.uu-Hal.mgir railwav line thi' year
wh.ch \\'a~ surveyed in IY;:;6. (2()<J):

"That the demand under the head
;b il1\ ay Hoard be reduced by Rs. 100."

::\ccd to run Utk.rl Express llilily instead
or hi-weekly. (21())j

"That the demand under the head
Railway HOi1/'d be reduced by j~:;. IOn."

tN'ced 10 immediately convert 1";1/-Ia~hi-
rnidi-Gunpur line into hro.id .'w~'e line.
12I Ilj

"That the demand under the head
Ruilwuy Board be reduced by Rs. 100."

[Need to extend Pulasa-Khurdn Road
shuttle train upto Bhadrak (31) IIp/820
Dn) in Orissa. (212)j

"Th.it the demand under the head
Railway Hoard he reduced hy R,·. lOn."

r~eed to construct over bi·;,I!:CS at
Malgodown and Sikhurpur (;:11<, ii' ('ilt-
lack in Otissu. (213)]

"Thill the demand under
Ruilw.ry Board be reduced by

the h'~:id
1(';, 100."

INeed to take 1I[1 rccon-rruc: iin of
Cuttack railway station in Orisq with ~1I
modern urnenirie-. (214)]

"That the demand under the head
Railway Bo.ud be reduced by Rs, 100,"

[Need to attach mail v.ins I,) Howrah-
H ydcrabad Express train in Ori--n. (215)]

"That the .. demand under the h,.I'.:
Railway Board be reduced by f:<, 100."

D.C. (Railways)
1974-75

[Need to provide terminal facilities both
at Curt ack and Bcrharnpur railway station.
in Orissa. (216)]

SHRI DR. LAX\IINARIAN PAN-
DEl.'A: I beg 10 move :

"That the
:\ Iisee \I a n co us
by Rs. 100."

dcm..nd under the head
Expenditure be Ieduced

[Delay in examining
new railway lines ill

(ZI7)]

the feasibiuty of
Madhya Pradesh.

"That the demand under the head
vlisccll.mcous expenditure be reduced by
Rs. 100."

[Failure in c()!11nicting the expansion
work of dic,c] ··h·:d lit' Ratlarn at a faster
pace. 1218)j

"Th.u the dcrn.md under the head
1-.1iscellancous expenditure be reduced by
Rs. 100."

[Delay in rnak iug -urvcy
further action III '·'.-gard to
Uduipur-Sadar i l.inc upto
(219)1

::11(\ taking
extending

Ncernuch.

"'J hat the (IL'll1ilnd under the head
\li'cC'II:lnellll'. ,'\!-~nditll"e be reduced by
Rs. I no"

[Fuilurc :" C\!L'ld Ljj.ii.i-Indorc broad
f!:IIIf!C line up;o \!ho\\. (220)]

"That the d, m:II,<I under the head
I'rdinary \Vo: I. in~ ,. vpcnses=--Adminis-
.r.u iun ,'C rC"lleed hy Rs. 11)0."

l•...ailurc 10 improve the poor condition
of [2:llIrd-cahins in \ driu1I3 goods trains.
12211j

"That the demand under the head
(),din:uy Working tvpenscs-c-Adminis-
tration be reduced l-v Rs. 100."

[Failure to provide necessary facilities
to the- guards of RaIL"1l Division. (222)]

"That the demand under the head
Ordinary Working r·.\pensc,;-opcrmion
:Tu.:1) be reduced by Rs. 100."



[Failure in checl..ing �oal p:iferage. 
(238)] 

"That the demand under tt,e head 
Ordinary Working Expen cs-Opcrntion 
(Fuel) be reduced by Rs. 100.'' 

[In convenience to the public due to 
the repeated suspen ion of everal trains 
in Ratlam Division on the orete,t of shor
tage of coal. (239)] 

"That the demand under the Head 
Ordinary Workng Expenses--StaIT Wel
fare be reduced by R. 100.' 

[Indifference to the interests of the em
ployees by not gi\ing recognition to the 
unions organised b) the various cr,!egories 
of railway employee for safeguarding 
their interests. (240)] 

''That the demand under the Head 
Ordinary Working E, p<.:nses-StafT Wel
fare be reduced by Rs. 100. ' 

[Indifference to" ar<ls the genuine de
mands such as accommodation. working 
hours and fixation o wages in a..:cordance 
with the rising price� of LT.Es., Guards 
and Signallers. 241)]. 

"That the demand under the Head 
open line works (Revenue) be teduced 
by Rs. 100." 

[Delay in the expan ion of I eemuch 
loco shed. (242)] 

"That the demand u1Hkr the head 
open line works (Revenue) be reduced 
by Rs. 100." 

[Delay in making i\jmer-Kha1,dwa rail
way line fit for nrnning mail traim. (243)] 

"That the demand under the head 
Open Line Works (Re\enue·, be· reduced 
by Rs. 100." 

[Indifference toward� the fea�1bilit} of 
constructing Ratlam-Ban wada-Dungarpur
railway line. (244)] 

SHRI RANEN SE'I (Barn at) : I beg to 
move: 

"That the demand under the Head 
Railway Board be reduced to Rr. l." 

[Failure to construct double Line between 
Dum Dum Junction and Bangaon in the 
Sealdah Division of Eastern Railwa). 
(262)] 

'That the demand under th.: Head 
Railway Board be reduced to Re. l." 

[Failme to increase number ,)f l,ains in

B,mgaon and Hasnabad and R,,nagbat
B.rngaon sections in Seaidah Di, i�ion of 
Eastern Railway. (263)] 

.. That the demand under ,he head 
Railwa) Board be reduced by Rs. 100.'' 

[Failure to check crime of ra,scngers 
travelling in the Sealdah Division of the 
Eastern Railway. (264)] 

"That the demand under the head 
Railway Board be reduced by l{s. 100."

[Frequency of wagon br aking. pilferage 
.ind destruction of public property in ln
di.in Railways. (265)] 

'That the demand under the head 
Railway Board be reduced by R�. 100."

[Connivance of a section. of raiJw .. y staff 
and R.P.F.; with rice smugglers in the 
Ea,tcrn Railway. (266)] 

.. That the demand under the Head
Railw<1y Board be reduced by Rs. 100.'' 

[Failure to check overcrowding in rail
" ay ·ompartments in Easterr. and South 
Ea,tern Railways in Howrah-Sealdah sec
tion,. ('.!67)1 

.. That the demand under the Head
Railway Board be reduced by Rs. JOO.'"

[Failure to check congestion at Howrah 
and Scaldah statiOJJS of Eastern Railway. 
(268)j

'That the demand under the Head
Railway Board be rcJuced by Rs. 100."

[failure to check regular delay in .irrival 
of trains at de tinations. (269)] 

SHRI DR. LAXi\11 ARIAN PA DEYA: 
beg to move :-

''That the demand ur.der the Head 
Ordinary Working Expenses-Adrnini�tra
tion be reduced by Rs. 100." 

I 

} 
0 
I 
I 
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(Failure to conduct an enquiry into the 
irregularities by the contractors of Mansa 
outer agency and to set things right. (270)]

"That the demand under the Head 
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100."

[Failure to provide minimum facilities 
(such as water-cleanlme&s, lighting) to pas-
sengers travelling by traias running on 
Ajroer-Khandwa line. (271))

“That the demand undei the Head 
Ordinary Workirg Expenses—Adminis-
tration be reduced by Rs 100"

fTailuie to check continuous deteriora-
tion in the standard of meals supplied 
in (he pas&engei trains (272)J

‘That the demand under the Head 
Ordinary Working Expenses—Adminis-
tration be reduccd by Rs. 100.”

[Failure to nm adequate number of 
trains iaspite of the rush of passengers 
on Ajmer-Khandwa line. (273)3

“That the demand under the Head 
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100.”

[Failure to accede to the demand for 
running additional passenger train for the 
convenience of passengers between Ratlam* 
Delhi and Ratlam-Bombay. {274)]

SHR1 RAM AVATAR SHASTRJ. f beg 
to move:—

“That the demand under the head 
Railway Board be reduced by Rs. 100.”

[Failure to recognise AH India Railway 
Employees Confederation as the biggest le- 
presentative organisation of the railway em-
ployees. (275)}

‘That the demand under the Head 
Railway Board be reduced by Rs. 100."

{Failure to recognise All India Station 
Masters Association as the representative 
organisation of the Station Masters and 
Assistant Station Masters working on the 
Indian Railways, (276)]

“7 hat the demand under the Head 
Railway Board be reduced by Rs. 100 ”
{Failure to recognise Indian Railway 

Loco Mechanical Staff Association as the 
only representative organisation of the loco 
mechanical staff working on the Indian
Railways (277)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to recognise All India Running 
Staff Association. (278)]

'That the demand under the Head 
Railway Board be reduccd by Rs. 100.”

[Failure to recognise All India Carriage 
and Wagon Staff Association. (279)]

‘That the demand under the Head 
Railwaj Board be rcduced by Rs. 100."

[Failure to recognise All India Ministerial 
Staff Association as the representative or-
ganisation of the Ministerial Staff in Indian 
Railways (280)]

'That the demand, under the Head 
Railway Board be reduced by Rs. Id0."

[Failure to recognise All India Signal and 
Telecommunication Staff Association. (281)]

That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[failure to recogrise All India Train 
Examiners’ Welfare Committee (282)]

That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Failure to recognise All India Railway 
Commercial Clerks* Association. (283)]

hat the demand under the Head 
Railway Board be reduced by Rs. 100”

[Failure to lecognise Indian Railway 
Checking Staff Association. (284)]

That the demand under the Head
Railway Board be reduced by Rs. 100.”

I Failure to recognise AH India Guard
Council. (285)]

“That the demand under the Head
Railway Board be reduced by Rs. 100.**
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[Failure to recognise Icdlan Railway 
Permanent Way Staff Association. (286)3

“That the demand under the Head 
Railway Board be reduced by Rs. 100”

(Failure to recognise N. E  Railway 
Mazdoor Union as the representative orga-
nisation of the employees in N. E. Rail-
way. (287)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100"

[Failure to recognise Northern Railway 
Workers* Union as the representative or*-i- 
nisation of the employees in Northeir 
Railway. (288)1

‘That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Failure to recognise Eastern Railway 
Workers* Union. (289)].

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to recognise N. F. Railway 
Workei-s' Union (290)]

"I hat the demand under the Head 
Railway Board be teduced b* Rs. 100.”

[Failure to recognise South Central Rail-
way Workers’ Union. (291)]

‘Th.it the demand under the Head 
Railway Board be reduced by Rs. 100.”

(Failure u> recognise Western Railway 
Workers* Union. (292)]

‘That the demand under the Head 
Railway Boutd be reduced by Rs. 100."

(Failure to tecognise Southern Railway 
labours1 Union. (293)]

‘Th.tt the demand under the Head 
Railway Board be reduced by Rs. 100”

[Need to convene a joint meeting of the 
two recognised Federations, Alt India Rail-
way tmployccfc Confederation, AH Cate* 
gorical Uniom Associations and Workers’ 
Unions affiliated to the All India Trade 
Unv n Congress for discussing the demands 
of the railway employees and finding out

ways and means to keep industrial peace 
in the Railways. (294)]

“That the demand under the Head 
Ordinary Working Expenses--~Adniin®» 
tration be reduced by Rs. 100.'’

[Failure to provide unifofms to waiting 
room bearers on the Indian Railways. 
<295)3

That the demand under the head 
Ordinary Working Expenses—Administra-
tion be reduced by Rs. 100.”

[Failure to sanction Project Allowance 
to the Railway employees working at 
Ciarhara-Baraimi and within 20 kilo-
metres of it. (296)]

“That the demard undci the Head
Ordinary Working Expenses—Adminis-
tration be reduced by Rs, 100.**

I failure to grant allowance to tranship-
ment shed stall of Indian Railways as per 
recommendation of Railway Claims Pre-
vention Committee. (297)]

“ lhat the demard under the Head
Ordinary Working Expenses—Adminis-
tration be i educed by R*» 100.”

If .ulure to give protection to lives of 
ticket checking staff while on duty. (298)]

“That the demard under the Head
Ordinary Wot king Expenses—Adminis- 
t ration be reduced by Rs. 100.**
(Need tor supplying revolvers to the 

checking staff fot the protection of their 
lives fiom the attack uf rfacoits and ctfbu 
«»nti*socin) dements. (299)}

•That the demard under the Head 
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100.**

{Need to provide summer and winter 
uniforms to id) mechanical, carriage, signal, 
>aid and crane staff of the Indian railways. 
(WO»!

lh a t the dcmar.d under the Head 
Ordinary Working Expenaes~--Admin»- 
nation be reduscd by Rs. 100,**

JNeed to fix time limit for Khafasi duty 
for being eligible for trade test. (301)]
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Ordinary Working Expenses—Adminis-
tration he reduced by Rs. 100.”
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{Failure in fully implementing 10 hour 
duty for the running staff on the Indian 
Railways. (302)]

‘That the demand under the Head 
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100.*'

[Failure to withdraw curtailment of uni-
forms to railway employees imposed after 
Chinese aggression. (303)]

‘That the demard under the Head 
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100.*’

[Failure to declare ticket checking staff 
as running staff on the Indian Railways.
< 3 0 4)]

“That the demand under the Head
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100.”

[Failure to open a full-fledged office of 
the Railway Service Commission at Patna 
or Danapur. (305)]

“That the demard under the Head
Ordinary Working Expenses—Adminis-
tration be rcduecd by Rs. 100.”

[Failure to establish claims office at 
Danapur. (306)]

'That the demand under the Head
Ordinary Working Expenses—Adminis-
tration be reduccd by Rs. 100”

(Need to establish the headquarter of 
Railway Service Commission in N. F. 
Railway at Katihar. (307)]

'That the demand under the Head
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100."

[Need to open Railway High Schools at 
Smastipur, Narkatiaganj, Izatnagar and
Varanasi on N. E. Railways. (308)]

“That the demard under the Head
Ordinary Working Expenses—Adminis-
tration he adduced by Rs. 100.”

1974-75
[Need to provide running room facilities 

to the travelling ticket examiners op Indian 
Railways. (309)]

‘That the demand under the Head 
Ordinary Working Expenses—Adminis-
tration be reduced by Rs. 100.”

[Failure to issue instructions to General 
Managers and other officials of the Indian 
Railways for receiving memoranda and 
delegations from unrecognised Unions/
Associations. (310)]

“That the demard under the Head
, Ordinary Working Expenses—Adminis-

tration be reduced by Rs. 100.”

[Need to abolish the present contract sys-
tem for loading and unloading of goods 
and parcels and to make provision for regu-
lar employment for that work. (311)]

“That the demard under the Head
Ordinary Working Expenses—Adminis-
tration be j cJuucd by Rs. 100.”

{Need to abolish contract system of work 
in railways and to perform maintenance 
and construction work departmentally.
(312)1

‘That the demand under the Head
R.iilw.t\ Boajd be reduced to Re. 1 ”

[1 aihire in vkmdina up of private con-
tract system ard introducing departmental 
catering system in Indtan Railways. (313))

“That the demand tinder the Head Rail-
way Board be reduced to Re. 1.”

{Failure in providing cent per cent ac-
commodation to the railway employees. 
(314)}

“That the demand under the Head
Railway Board be reduced to Re. 1.”

[Failure m remo\ing ban imposed on 
the recruitment of class III staff in the 
Indian Railways. <315)]

'That the demand under the Head 
Railway Board be reduced to Re. 1.”

[Failure in removing ban imposed on the 
recruitment of employees in the workshops 
of Indian Railways. (316)]
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'That the demand under the Head 
Railway Board be reduced to He. 1."

[Lack of cleanliness, light and drinking 
water in trains. (317)1

“That the demand under the Head Rail-
way Board be reduced to Re. I.”

{Failure to prevent infructuous expendi-
ture in Railways. (318)]

‘‘That the demand under the Head 
Railway Board be reduced to Re. J.w

[Failuie in taking over the tail ways run 
by M/s. Martin Burn Ud. (319)]

“That the demand under the Head 
Railway Board be rcduced to Re. 1.“

[Failure in nationalising Fatuha-lslampur 
and Arrah-Sahasram Light Railways in 
Bihar. (320)J

"That the demand under the Head
Railway Board be reduced to Re I.”

[Faulty system of fixing grades and effect-
ing transfers of employee*. (321)1

'That the demand under the Head
Railway Board be reduced to Re. 1.”

failure to provide more facilities for 
third class passenger (322)1

“That the dem.uid under the Head
Railway Board be reduced to Re. 1."

[Failure in convening metre g.iuge lines 
into broad gauge lines. (323)].

‘That the demand under the Head Rail-
way Board be reduced to Re. 1."

(failure to formulate a scheme for pro* 
per development of railways particulaily 
in the backward regions. (324)]

‘That the demand under the Head
Railway Board be reduced to Re. 1.”

f Failure in changing bureaucratic func-
tioning of the Railway Board. (325))

“That the demand under the Head
Railway Board be reduced to Re. 1."

|I aiiure to abolish the top heavy adminis-
tuition in the railways. (326)1

‘That the demand under the Head 
Railway Board be reduced to Re. 1.*

[Failure in living representations to the 
All India Railway Employee* Confederation 
ard categorical Unions/Associations in the
P.N.M. (327)1

'That the demand under the Head 
Railway Board be reduced to Re. 1.”

[failure in according negotiating facilities 
to the AU India Railway Employees Con-
federation and categorical Unions/Associa-
tions with the railway administration at all 
levels.*’ (328)|

“ That the demand under the Head 
Railway Board be reduced to Re. 1.”
I f ailure in abolishing air-condition and 

first class and keepirg only third class in 
order to give more accommodation to the 
third class passengers.” (329)1

'That the demand under the Head
K.ulwiiy Board be reduced to Re. 1."

[Need to maintain dining cars in the 
Indian Railways and extend them to other 
trains for the convenience of the general 
passengers (3301J

“That the demand under the Head
Railway Board be rcduced to Re. I.”

|f aiiure in absorbing casual and substi-
tute u oiler* in the Indian Railways. (331)]

‘ fli.it the demand under the Head
Rvulv.ay Board be reduced to Re. I /'

|I aiiure to abolish contract labour sys-
tem in the Indian Railways. (3320

“lh.it the demand under the Head
Railway Board be reduced to Re. 1 "

(f ailure in supplying uniforms to the 
railway employees working in various capa-
cities (333)1

“That the demand under the Head 
Railway Board be reduced to Re. 1"

[Increase in the fares of the third class
Passengers which vary from five paist to
eight rupees, (334)]
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"Thai the demand under the Head 
Railway Board he reduced to Re. 1."

[Need to restrict concessions given to the 
Lcdiaa and foreign monopolists in regard 
to freight charges (335)}

"That the demand under the Head 
Railway Board be reduced to Re. 1.”

[Keeping of useless items in the stores 
of the Indian Railways. (336)]

“That the demand under the Head 
Railway Hoard be reduced to Re. 1."

[Failure in treating railway workers as 
industrial workers with full trade union  
rights including the right of negotiation.
(337)1

'That the demand under the Head 
Railway Board be reduced to Re. 1.”

IFailurc in job evaluation of all railway- 
men through a scientific system to be fol-
lowed by their reclassification and regrada- 
iion with the need-based minimum wage 
as the wage of the lowest paid workers.
(338)]

“That the demand under the Head 
Railway Board be reduced to Re. 1.”

[Need for granting immediate parity in 
wage* of Railwav employees with the 
uoikers in the Central Government 
undertakings. \tz HMT, BUI 1., HSI. 
HM- pendina the completion of job 
evaluation and reclassification. (339))

'That the demand under the Head 
Railway Board be reduced to Re. 1.”

[Need to link the den mess allowance 
with the c o m  of living index with full neu-
tralisation for every rise of 4 points in a 
six month period. <340)]

“That the demand under the Head 
Railway Board be reduced to Re. I."

[Need to grant bonus at the rate of 
one month's wage for the \ears> 1971-72 
and 1972-73, (341)]

“That the demand under the Head
Railway Board be reduced to Rc. I ”

[Need for dec equalisation o£ all casual 
railwaymen and their confirmation in 
service with all benefits given to them 
with retrospective effect. {342)3

“That the demand under the Head 
Railway Board be reduced to Re. 1.”

[Need for supplying adequate and 
subsidised foodgrains and other essential 
commodities through departmental-um 
shops. (343)]

“That the demand under the Head 
Railviaj Board be reduced to Re. 1.*'

[Need to withdia* all victimisation 
cases in the Indian Railways. (344)]

“That the demand under the Head 
Railway Board be rcduced to Re. I."

IFailurc in stopping victimisation and 
arrests of loco running staff in the N.F. 
Railway. (345)]

“That the demand under the Head 
Railway Board be reduced to Re. 1.”

IFailurc in revoking inter-divisional trans-
fers of union leaders of all India Station 
Masters’ Association and Divisional Rail-
way Fmployees Coordination Committee, 
Dhanbad for trade union activities. (346)1

“That the demand under the Head 
Railway Board be reduced to Re. 1."

[Need to withdraw all suspension trans-
fer and other victimisation orders against 
the loco mechanciul staff in connection 
with the work-to-rule movement launched 
b\ the Indian Railway Ixxu> Mechanical 
Staff Association. (347)]

'That the demand under the Head 
Rdilu.<v Board be reduced to Re. 1."

{Need to withdraw court cases and 
lelease all persons arrested under DIR and 
M1SA including the office bearers erf the 
Indian Railway Ixko  Mechanical Staff 
\ssociation. L-astern Zone. (348)]

SHRI & A. Ml’RLGANWTHAM : 
(Tittine!veil > : I beg to move ■

‘'That the demand under the head 
Railway Board be i educed to Re. 1.”
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^Failure to replace oat-dated tools and 
plants by modem ones in loco sheds 
(363)]

T hat the demand under the head 
Railway Board be reduced to Re. 1/’

[Failure to arrange for supply of food* 
grains and other essential commodities to 
the railway workeis (364)).

“That the demand under the head 
Railway Board be reduced to Re. I ”

[Failure to abolish contract labour sys-
tem. (365)1.

“That the demand under the heud 
Railway Board be reduccd to Rc. I."

I Refusal to enter into collective baigain- 
mg with unrecognised unions.. (366)]

‘That the demand undei the head 
Railway Board be reduccd to Re 1 "

[Failure to open foundaries for melting 
scrap iron instead of auctioning (367)]

“That the demand under the head
Railw.iv Board be reduced to Re 1 '*

[Need to give amrthei oppoihmuy to 
workers for opting pension scheme. (368))

“That the demand under the head 
Railway Boaid be reduced to Rc I ”

[Need to adopt the method of secret bal-
lot for granting recognition to the unions.
(369)J

“ fhat the demand undei the head 
Railway Board be reduced to Re 1.'

[Failure in abolishing Railway Board tnd 
doing away with top heavy administration.
(370)1

‘‘That the demand under the head
Railwav Board be reduced to Re. 1."

fFuilure to provide alternative jobs to 
the casual workers who have put in a 
long service but found medical lv unlit at 
the time of reguUmsatiau (37l)J.

“That the demand under the head
Railway Board be reduced to Rc. 1/’

(Failure to w-todato rt&wty workers’ 
victimised for participation in freedom 
struggle during British days. (372)].

“That tile demand under the head 
Railway Board be reduced to Re. l.M

[Failure to consider the cases of workers 
victimised for trade union activities in the 
years 1947, 1948 and 1949. (373)],

"That the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to expand railway wagon build-
ing workshops and open new workshops 
for wagon building to meet the requirement 
of the country. (374)].

“That the demand under the head 
Railway Board be reduced to Re. 1.*'

[Failure to grant recognition? to the sari 
ous Railway Workers Unions (375)}

"That the demand under the heud 
Railway Board be reduced to Re. 1 **

[Need to rrant bonus to i ail wav wor 
kers. (376)]

“That the demund under the head
Railway Board be teduccd to Re. I.”

(Failure to provide necessary amenities 
to the 111 class passengers. (377)].

“ Ihat the demand under the fuad
Railway Boaid be reduced to Re. I.”

{Failure to apromt scheduled castes em- 
plovees in nulwajs as per the percentage 
of reservuston fixed by the Government. 
078)1.

Hut the demand under the head
Ruilwuv Boaid lie reducotf to Re. 1.”

9
[Need to implement the 10 hours' duty 

for loco Running Staff. (379)].

“That the demand under the head
Railway Board be reduced to Re, l.H

[Need to implement the assurances given
to the Running Staff at the time of the
stnKe. (380)1
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“That the demand under tbe heud 
Railway Board be reduccd to Re. 1.” 
{Failure to stop the use of Territorial 

Army in the Railways for breaking the 
strikes. (381)1.

T hat the demand under the head 
Railway Board be reduced to Re. 1.”

[Failure to bring the minimum wages of 
railway workers at par with the wages of 
workers of Government undertakings. 
(382)}.

‘That the demand under the head 
Railway Board be reduced to Re. I.** 
[Failure in checking wide-spread corrup-

tion in alloting railway wagons. (385)].
SHRf RAMAVATAR SH\STR1: I

beg to move :
’That the demand under the Head 
ordinary working expenses—AdminKtra- 
tion be reduced by Rs. 100J-".

[Need for fair and impartial procedures 
for appointment of Class IV staff so as to 
stop the employment of bad recruits as at 
present (398)].

“That the demand unoer the head ordi-
nary working expenses—Administration 
he reduced by Rs. 100.”

[Need for definite and fair policy of 
transfer and promotion and putting aside all 
stop-gap promotions resulting from favouri-
tism and corruption. (399)].

"That the demand under the head ordi-
nary working expenses—Administration be 
reduced by Ra. 100."

[Need to take exemplary disciplinary 
action, the least being dismissal from ser-
vice, against corruption and communal 
officials. (400)].

“That the demand under the head •rdi- 
mury working expense*—Administration 
be reduced by Rs. 100.*.

[Need for effective machinery to educate 
the railway employees about their rights 
and privilege* as well as their duties with 
the cooperation of their Unions/Associations 
<401)1.
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“That the demand under the bead con-
struction at new lines—Capital and De- 
preciaion Reserve Fund be reduced by 
Rs. ioo:\
[Need to construct new railway lines in 

backward areas. (402)1-
“That the demand under the Head 

construction of new lines—capital and 
depreciation Reserve Fund be reduced 
by Rs. 100.”.
[Failure in constructing a mettled over-

bridge at Mithapur railway crossing in Patna 
to solve the bottleneck of trains. (403).].

“That the demand under the Head 
construction of new lines—capital and 
depredation Reserve Fund be reduced by 
Rs. 100.”.

[Need to lay double railway track from 
Patna to Gaya on Eastern railway in order 
to avoid late running of trains. (404)].

“That the demand under the Head 
construction of new lines—capital and 
depreciation Reserve Fund be reduced by 
Rs. 100.-.
[Need to lay double railway track from 

Kiul to Calcutta via Farraka. (405)]
"That the demand under the Head 

constiuction of new lines- capital and 
Dcprcwution Reserve Fund be reduced 
b> Rs. 100.*\
[Failure to widen the foot over-bridge at 

Danapur railway station on Eastern Rail-
way (406)].

“That the demand under tbe Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduccd 
by Rs. 100.”
[Need to construct a new footover-bridge 

at Danapur railway station in east of the 
present over-bridge in order to avoid con-
gestion (407)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.**

[Need to build retiring rooms at Dana-
pur (Khagaul) station on Eastern Railway. 
(408)]
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“That the demand under the Head 
Construction of New Line*'-—-Capital and, 
Depreciation Reserve Fund be reduced 
by Rs,. 100.”.

[Need to comruct an over-bridge at Thana 
Bihpur Station in N,E, Railway. (409)],

“Thai the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.".

(Need to raise the platform at Neora sta-
tion of Eastern Railway. (410)]

“That the demand under the Head 
construction of New Lines--capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.”.

{Need to start immediate work for the 
development of Patna Junction station. 
<4U)].

“That the demand under the Head 
Constitution of New Lines—Capital and 
Depreciation Reserve 1 und be rcduced 
by Rs. 100.”

[Need to construct a wooden ovcr-bridgc 
at Neora station Eastern Railway (412)]

“That the demand under the Head 
( onstruction of New Lines—Capital and 
Depreciation Reserve I und be rcduced 
by Rs, 100,”

[f'uilure to construct a building for 
Parcel Office at Neora station in Fasten? 
Railway (.413)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduccd 
by Rs. 100.”

[Need to construct a new railway line 
from Bihta station of Eastern railway 
ttpto Jahanabad via Bikram. I’aliganj 
Arwal and Kurtha (414)]

“That the demand under the Head 
Construction of New Lines—Capita! and 
Depreciation Reserve Fund be reduced 
by Rs. m r

[Failure to introduce eiectriftcatiott from 
Moghalsarai to Asansol in main line of 
the Eastern railway (415)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.”

[Need to construct sheds on those plat-
forms of Patna Junction station from 
where trains leave for Gaya and Ranchi
(416)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduccd 
by Rs. 100.”

[Need to construct a shed at the station 
in front of Patna RM.S. (417)]

"That the demand under the Head 
Contraction of New Lines—Capital and 
Depreciation Reserve Fund be rudueed 
by Rs. 100.*’

[Failure to clear slums at Patna Junc-
tion station in Eastern Radway (418)]

‘That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.”

(Need to provide a halt for passenger 
trains at Rajendra Nagar station at Patna 
(419)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.”

[Need to construct a new railway line 
from Bihta station to Dallainganj via 
Aurangabad. (420)]

T hat the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduccd 
by Rs. !00.n

[Need to construct a new railway line
upto Rajgir from Jahanabad station of
Eastern Railway via Ekangar Sarai (42!)]
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“That the dema/id under the Head 
Construction of New L ines—Capital an4 
Depreciation Reserve Fund be reduccd 
by Rs. 100.’*

[Need to construct a new railway linj 
Along with the canal upto Dehri-on-Sone 
from Danapur station of Eastern Railway 
of which survey was completed long ago. 
*422)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.”

[Need to raise the platform of Banka- 
ghat station on the Easlem Railway (423)}

“That the demand under the Head 
Construction of New Lines—Capita! and 
Deprechuion Reserve Fund be reduced 
bj Rs. 100.”

[Need to raise the platform of Phulvwui 
Sharif railway station on Eastern Railway 
(424)]

“That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be redu.vd 
by R*. 100."

[Failure to provide sheds and drinking 
water at Pars-a, Pothahi, Nad wan, Nadaul. 
Larenga stations on Patna-Gay a line in
Eastern Ruilmy (425)1

'That the demand under the Heud 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100."

[Need to construct sheds on both i:dcj 
of Galzarbagh station of Eastern Raitoaj 
(426)]

'That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduccd 
by Rs. 100,”

[Need to raise the platform of Sadiso-
pur railway station in Eastern Railway
(42?)}
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‘That the demand under the Head 
Construction of New Lines—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100."

[Need to construct sheds at Sadisopur 
railway station in Eastern Railway (428)3

“That the demand under the Head 
Construction of New LineSr—Capital and 
Depreciation Reserve Fund be reduced 
by Rs. 100.”
[Need to link Rewa District in Madhya 

Pradesh with railway lines (429)]
“That the demand under the Head Con-

struction of New Lines—Capital and De-
predation Reserve Fund be reduced by 
Rs. 100.*

[Need to construct a mettled over-bridgc 
at Bihta station on Eastern Railway to do 
away with traffic bottle-neck. (430)]

“That the demand under the Head Con-
struction of New Lines—Capital and De-
preciation Reserve Fund be reduced by 
Rs. 100.”

[Need to upgrade Nadaul halt station 
on Patna-Gava line on Fastem Railway 
to ful fledged station (431)]

SHRI DINFN BHATTACHARYA
(Scrampoie): 1 beg to move :

"That the demand under the Head 
Railway Board be reduced to Rc. L”

[Failure of the Government to bring 
down the expenditure on top heavy ad-
ministration in the Railwajs (432)]

“That the demand under the head 
Railway Board be reduced to Re, 1” 
[Failure to intioduce need-based mini-

mum wage for the Railway workers (43^)}
‘‘That the demand under the Head 

Railway Board be reduccd to Re, 1.”
[Failure to guarantee the security of 

life and property of the tunafide railway 
passengers in Eastern Railway (434)]

“That the demand under the Head 
Railway Board be reduced to Re. 1,” 
[Failure to maintain properly EMU 

coaches in Eastern Railway (435)}.
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[Shri Dinen Bhattdcharya}
'That the demand under the Head 

Railway Board be reduccd to Re. I*

[Failure to construct an ovcr-bridge in 
Puranabazar near Sadarthana) Siliguri in 
K. F. Railway. (448)].

“That the demand under the Head 
Railway Board be reduced to Re. 1.” 
[Failure to keep regularity in cleaning of 

JMalgudam area in Darjeeling in D.H. Rail* 
way (449)]

SHRI RAMAVATAR SMASTRI: 1 beg 
to move :

"That the demand under tbe Head 
Railway Board be reduced by Rs. 100."
[Failure to stop theft of goods and 

luggage from passenger in trains on N.E. 
Railway specially in Manshi-Saharsa, Kati- 
har-Mamhi and Katihar-Sillyun sections
(450)]

“That the demand under the Head 
Railway Board be rcduced by Rs. 100.”

[Failure in implementing 10 hour duty 
for the running staff in the N.F. Railway
(451)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Need to run direct passenger or shuttle 
train from Baraunt to Moghalstrai and 
buck. (452)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.'*

[Need to run a train from Gaya to 
Patna halting at all stations in the way and 
arriving at Patna at 6 A.M. throughout 
the year (453)J

'That the demand under the Head 
Railway Board be reduced by R i 100”

[Need to restart the shuttle train from 
Patna to Jahanabad and back which was 
cancelled during the last agitation of tbe 
loco running staff (454)]

“That the demand under the Head
Railway Board be reduced by Rs. 100.'*

[Need to grant travel concessions to the 
members of the All India Teachers Asso-
ciation and cultural organisations including 
the Indian People's Theatre Association 
(455)]

“That the demand under the head 
Railway Board be reduced by fcs, 100.”

[Failure in withdrawing the pass facili-
ties given to the Bharat Sadhu Samaj and 
Bharat Sevak Samaj (456)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to supply coal to various rail-
ways as provided under the rules. (457)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.’*
[Failure to check irregularities and un-

due delay in payment of pensions to the 
retired railway employees (458)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

(Failure to check theft and pilferage of 
brass and other materials from Jamalpur 
railway workshop (459)]

“That the demand under the Head 
Railway Boaid be reduced by Rs. 100.”

{Connivance of railway officials in thefts 
and pilferage committed in Jamalpur rail-
way workshop (460)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.“

(Need to enter into collective bargaining 
with unrecognised unions (461)].

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Failure to democratise railway manage* 
roent and administration with the partici-
pation of elected representatives of emp-
loyees on the basis of secret ballot (462)]

That the demand under the Head 
Railway Board be reduced by R& 100.”

(Failure in declaring as all workers per-
manent who are working in coal handling 
under contractors for 5 to 20 yean (463)]
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“Thai the demand under the Head 
Railway Board be reduced by Rs. 100."

INeed to abolish contract system in coal 
and ash handling in railways (464)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to grant medical facilities to the 
casuul and substitute railway employees 
(465)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100.”

Ihuilure in taking action against the offi 
cials for their anti-working class attitude 
and bad management of the railway hospi-
tal, Dhanbad. (466)]

“Thai the demand under the Head 
Railway Roaid be reduccd by Rs. 100.”

IFailuic in reducing the salaries of top 
official in the Indian Railways (467)]

“That the demand under the Head 
Railway Board be reduccd by Rs. 100.”

IFailurc in supplying adequate and costly 
medicines and to provide other medical 
facilities to class 111 and Class IV railway 
employees (468)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.“

I Need to check corrupt practices en 
couraged by the Railway Board. (469)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

INecd to have an impartial enquiry against 
the officials of Railway Board for corrup-
tion charges levelled by an M.P. last year 
(470)J

“That the demand under the Head 
Railway Board be reduced by Rs. 100.’

I Misuse ol class IV stuir by Railway 
officers for performing domestic duties in 
their residences (471)]

75LSS/73-12

SHRI DINfcN BHATTACHARYA: 1 
oeg to move :

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Need to construct a double line bystem in 
Sheoraphuly-Tarakeswar and Bandel-Kalwa 
Section (472)]

‘That the demand under the Head 
ordinary working expenses—Administra-
tion be reduced by Rs. 100."

[Need to keep I he Howrah station pro-
perly cican and well attended by passen-
gers guides (473)]

“That the demand under the Head 
Ordinary working expenses—Administra-
tion be rcduced by Rs. 100.”

[Need to broaden the subways in bet-
ween Howrah and Bandcl in Eastern Rail-
way (474)]

“That the demand under the Head 
ordinary working expenses—Adminis-
tration be reduced by Rs. 100."

{Need to arrange loud-speakers for 
announcing the arrival and departure of 
trains in Scramporc and Sheoraphuly sec-
tions of Eastern Railway (475)]

“1 hat the demand undei the Head
ordinary working expenses—Adminis-
tration be reduced by Rs 100,"

[Need to introduce more shuttle trains 
in Sealdah-Bongaon, Sealdah-Naihati and 
Howrah-Bandel section of Eastern Railway 
(476)]

“That the demand under the Head
ordinary working expenses—Adminis-
tration be reduced by Rs. 100."

[Need to conduct an overbridge on the 
southern portion of Scramporc level cross-
ing which corsses the G.T. Road (477))

SHRI C. k. t  II \NDRAPPAN (Telli- 
chtMi\): I beg It) move :

“That the demand under the Head
Railway Board be reduced to Re. 1.”
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[Shri C. K. Chandrappan]
[Failure to do away with the bureaucra-

tic and authoritarian functioning of the 
Railway Board (47?)]

“That the demand under die Head 
Railway Board be reduced to Rc. I."

{Failure in implementing the 10 hour 
working day as promised to the railway 
men of the loco running sfciff (479)]

“That the demand under the Heud 
Railwa} Boaid be reduced to Re. 1."

[Failure to abolish the Railway Boaid 
(480))

“That lhc demand under the Head 
Railway Board be reduced to Kc. 1.“

llailure to give bonus to the tailwa) 
workers (481 > J

“That the demand undei the Head
Railwa) Board be reduced to Rc. 1 "

[Failure to do away with increasing cor- 
tuption in the railways (482)]

"That the demand undei the Head
Railway Board be reduced to Rc. 1."

[Failure to stop the increasing pilferage 
in railways (483)]

'That the demand under the Head
Railway Board be reduccd to Re. 1."

[Failure to giant recognition to trade 
unions in a democratic manner (484 >1

“That the demand under the Head
Railway Board be reduced to Re. l.M 
[Failure to adopt a new approach in the 

matter of constructing new lines taking into 
account the need of the development of 
backward regions (485)]

“That the demand under the Head 
Railway Board be reduccd to Re. 1.”

Failure to construct new railway lines 
taking into account the uneven economic 
development of certain regions and with a 
view to provide infra-structure to such 
regions (48MJ

“That the demand undei the Head 
Railway Board be reduced to Rc. 1.*’

[Need to reduce the exceptive increase in 
the railway fare for claw 111 passengers 
14*7>|

“That the demand under the Head 
Railway Board be reduced to Re. 1.”

[Need to stop top officials of the rail-
ways from using special saloons (488)]

“That the demand under the Head 
Railway Board be reduced to Re. 1.”

I Failure to use the cheap electricity 
avuilablc in Kerala to electrify the rail-
ways in Keia'a (489)]

“That the demand under the Head 
Railway Board be reduced to Re. 1."

I Failure to supply wagons to transport 
coal fiom the pitheads, of various mines 
in the country (490)]

“That the demand under the Head 
Railway Board be reduced to Rc. I.”

I Failure to provide better and adequate 
educational facilities to the children of (he 
i ail way employees (491 > |

"That the demand undei the Head
Railway Board he reduced to Re. 1."

Ihatluic to provide adequate facilities to 
the third class passengcts (492)]

“That the demand under the Head
Railway Boaid be reduced to Re. 1/'

[Failure to provide need'based wage to 
the employees of the i ail way (493)]

‘That the demand under (he Heud
Railway Board be reduccd to Re. 1."

[Failure to provide better medical facili-
ties to the railway employees (494)]

“That the demand under the Head
Railway Board be reduced to Re. 1.“

(Kiiluic to provide better working condi-
tions to casual labourers of the railways 
(495)]

“That the demand under the Head
Kail way Board be reduced to Rc. 1.”
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[Failure in running the trains according 
to time schedule (496)1

That the demand under the Head Railway 
Board be reduced to Re. 1.”

{Failure in overcoming the crisis in wagon 
supply (497)].

"That the demand under the Head 
Railway Board be reduccd to Re. 1.”

[Failure in stopping the bribe being taken 
by the Railway officials from the public 
(498)].

“That the demand under the head Mis-
cellaneous Expenditure be rcduced by Rs. 
100.”

[Need for having a wagon building f.K 
tory in Kerala (499)].

“That the demand under the head Mis-
cellaneous Expenditure be rcduced by Rs 
100. ”

[Need for setting up a ncu railway divi-
sion with Trivandrum as its beadquaiu>rs 
(500)].

“That the demand uiulei tlie head Mis-
cellaneous Expenditure be i educed bj k,. 
100.”

[Need for providing adequate iesidenti.il 
quarter* for the Railway fmplovees (501)1

‘That the demand under (he Head 
ordinary working expenses—Repairs and 
Maintenance be tednced b\ Us. 100."

[Need for repairing the damaged wooden 
planks laid on the rail-cum-roa'I bridge at 
Baliapattam, Kerala (502)].

“That the demand under the Head 
ordinary working expenses —Repairs anJ 
Maintenance be reduced by Rs. 100/’

[Need for providing roof to the entiic 
length of the main railwuy stations in 
Kerala due to the rainy climate thcie 
(503)].

‘That the demand under the Head
ordinary' working expenses Repair% and
Maintenance be reduced by Rs. 100.”

[Need for speedy completion of the work 
for the doubling of the lines between 
Olavakkoda and Cochin (504;].

“That the demand under the Head 
ordinary working expenses—Repairs and 
Maintenance be reduccd by Rs. 100.”

[Need for speedy Implementation of the 
work for having broad gauge line between 
Emakulam and and Tnvandium (505)].

“That the demand under the Head 
ordinary working expenses—Repaiis and 
Maintenance be reduced fly Rs. 100.’*

[Need for stopping Jayanth# Janata at 
Tellicherry station (506)].

‘That the demand under the Head 
ordinary working expenses—Repair* and 
Maintenance be reduced bv Rs. 100."

[Need for speeding up Jayauthi Janata 
from Delhi to Mangalore and Cochin 
(507)].

“That the demand under the head 
construction of new lines—Capital and 
Depreciation Reserve I und he reduced by 
Rs. 100.”

(Need for the construction <»f a railway 
line between Frnakulam and Kayamkulam 
\ia Alleppcy (508)].

‘That the demand under the head 
construction of new lines-Capital and 
Depreciation Reserve Fund be rcduced In 
Rs. 100."

(Need foi the construction of a new line 
between rcllichci r> and Mysoie »ia  Coorg,
(509)1.

“That the demand under the hew! 
construction of new lines—Capital and 
Depreciation Reserve Fund be reduced by 
Rs. 100."

[Need to construct a nev. line between 
kottayam and Madurai u« Sabarimaln
(510)1.

“That the demand under the bead 
construction of new fines- Capital and 
Depreciation Resen e Iminl be reduccd oy 
Rs. 100.”
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[SHRI C. K. CHANDRAPPAN] : 
[Need to construct a new tine between 

Kuttippuram and Guruvayoor (511)].

“That the demand under the Head 
construction of new lines—Capital and 
Depreciation Reserve Fund be reduced by 
Rs. 100.”

[Need for the construction of a new line 
connecting Mangalore and Bombay (512)].

“That the demand under the Head 
construction of new lines—Capital and 
Depreciation Reserve Fund be reduced by 
Rs. 100."

[Need for speeding up the construction 
of a new line between Cape Comoitn and 
Trivandrum (513)].

SHRI P. G. MAVALANKAR (Ahmeda- 
bad): I beg to move:

‘That the demand under the Head 
Railway Board be reduccd to Re.
1.”

[Failure to ensure that the Railways 
function as a national public utility ( 5 1 4 ) ) .

“That the demand undei the head 
Railway Board be rcduced to Re
1."

[Failure to ascertain by a secret ballot 
the single and rightful union of all cate-
gories of railway employees (515)]

“That the demand under the Head 
Railway Board be reduced to Re.
1*

[Failure to keep the Railways free from 
partisan and politically motivated trade 
unionism (516)].

“That the demand under the Head 
Railway Board be reduced to Rc 1."

[Failure to see and maintain that the 
railways are aloof from power politics and 
group or sectional interests or gains. (M7)]

“That the demand under the head 
Railway Board be reduced to Re.
V  '

[Failure to modernise the Railway swiftly 
and meaningfully (518)].

“That the demand under the Head
Railway Board be t educed to Re.
1 . "

I Failure to develop ,the Railways in n 
repidly developing technological world

“That the demand under the Head
Railwuy Board be reduced to re. I.”

[Failure to increase efficicncy and good 
operating standards in the Railway (520)|.

“That the demand undet the Head
Railway Board be reduced to Rc.
I."

Ifailuie to decrease in an appreciable 
way the all sound and constantly gi owing 
corruption in the Railways (S21)].

"That the demand under the Head
Railway Board be reduced to Re.
1.”

[Failure to restructure the entue adminis-
trative and operating units in the railways 
(522)1.

“That the demand under the Head
Railway Board be reduced to Re.
1.”

[Failure to reptace the Railway Boaid b> 
a more dynamic expert body (523)]

“That the demand under the head
Railway Board be reduced to Rc.
1”

[Failure to check and even eliminate the 
excessive bureaucratisation and rigidity 
which have been entrenched in the present 
railway administration (524)).

“That the demand under the head
Railway Board be icduced to Rc. 1."

(Failure to regulate the hoivis of work 
(of the various categories of railway em-
ployees) which would be in tune with the 
demands of efficiency and the needs of 
humanitarian considerate rs (525)|,
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"That the demand under the head
Railway Board be reduced to Re
1.”

(Failure to give bonus to the railway 
employees (526)].

That the demand under the head
Railway Board be reduccd to Re
1."

[Failure to give the minimum amount
of Rs. 40 per month as pension to all le-
tlred railway employees (527)]

‘That the demand under the head 
Railway Board be reduced to Re.
1. "

[Failure to increase the wages of such 
railway employees who are doing a iob 
similar to that of others occupied in equi-
valent positions (528)].

“That the demand under the head
Railway Board be reduccd to Re
1."

[Failure to increase in a significant way 
the various amenities for the passengers 
travelling in the third class (529)]

“That the demand under the hi ad 
Railway Board be reduced to Re
1."

[Failure to reduce overcrowding m the 
trains (530)].

‘That the demand undei the he.ut
Railway Board be reduced to Re.
1”

[Failure to ensure safe and cou'foi table 
rail travel (531)].

'That the demand under the Head
Railway Board be reduced to Re
l.M

[Failure to run the trains punctually
(532)3.

That the demand under the head
Railway Board be reduced to Re
1."
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[Failure to instil in the minds of the 
employees the valuable concept d  partici-
pation and involvement in their jobs
(533)1.

That the demand under the bead 
Railway Board be reduced to Re. 
1."

[Failure to stop wasteful expenditure In 
the railways (534)].

"That the demand under the head 
Railway Board be reduced to Re 
1.”

[Failure to ensure a continually effective 
and economical wagon movement for car-
rying goods and services, particularly coal 
and foodgrains throughout the country 
(535)].

“That the demand under the head 
Railway Board be reduced to Re 
1."

[Failure to stop thefts and pilferages 
which are increasing day by day in the 
railways (536)]

That the demand under the head 
Railway Board be reduced to Re. 
1”

[Failure to stop the practicc of employ-
ing casual labour for jobs of a permanent 
nature (537)].

“That the demand under the head 
Railway Board be reduced to Re 
1”

[Failure to prepare and implement a 
phased plan for the proper construction 
of manned gates at the several hundreds of 
places where there are unmanned gates at 
present (538)]

“That the demand under the head 
Railway Board be reduced to Re. 
1."

[Failure to obtain the willing and active 
cooperation of the citizens and the travell-
ing passengets in the functions of railways 
(539)].
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“T h a t the demand under the Mead
Railway Boatd be reduced by Rs. 100.”

[Need to give concessional season tickets 
to tbe daily commuters who travel back 
and forth from  their respecthe homes and 
work places in  all ‘A 1 gw dc cities and 
surrounding suburbs, on the lines at the 
existing facilities available in Bom bay, Ca l
cutta, De lhi and Madras (54 0 )!.

“ Th at the demand undei the Head
Railway Boaid be reduccd "by Rs. 100.”

{Need to give concessional fares to the 
nwses who travel on duty, in the sumi* 
manner as the students aie justly given such 
concessions fo r going to tiieir study places 
(541)].

“ Th a t the demand undei the head
Railway Board be reduced h> Rs 100."

[Need to construct new railway lines in 
comparatively backward regions (542)}

“Th a t the demand under the head
Railway Board be reduced by Rs 100.”

[Need to start very soon '» broad gauge 
line between Nadiad and Modasa in the 
Sabarkantha District in G ujarat (5 4 3 )].

'‘T h a t the demand under the head
Railway Board be reduced by Rs 100."

{Need to  start at once the construction 
o f Bhavnfgar-Tarapur line in O u jw a t
(544)1.

“T h a t tbe demand undei ihc head
Railway Board be ieduced by Rs 100 "

[Need to  convert the Buroda-Chhota 
U daip ur narrow gauge line into a broad 
gauge one (5 4 5 )].

“That the demand under the head
Railway Board be reduced by Rs. 100.”

{Need to complete immediately the elec
trification w ork between Ahmedabad >and 
Bombay to enable the early start o f elec
tric trains on the said route (5 4 6 )].

“ T h a t the demand under the head
Railway Board be reduced by Rs. 100.”

[Need to  accelerate the work o f cons- 
truction o f broad gauge line between 
Ahmedabad and Gandhinagar (5 4 7 )].

T h a t  the demand under the head
Railway Board be reduced by R s. 100."

[Need to give extra funds and facilities 
to tbe Railway Staff Training Colleges for 
promoting better studies and research in 
efficient and expert operation o f the Rail
way (548 )].

“Th a t the demand under the heud
Rdilw:i\ Board be reduced by Rs 100.”

[Need to maintain good and clean pim- 
forms at all railway stations (549 )].

“T h a t the demand under the bend
Railway Bo.ird be reduced by Rs, 100."

[Need to improve the catering aemces 
on the various express trains fo r long dis
tance travel (550 )].

“ Th a t the demand under the head
Rmlwuy Board be reduced by Rs. 100.”

[Need to  provide more 'pace and com
forts in the third class compartments (551 >1.

“ T h a t the demand under the Head
miscellaneous Fxpenditure be reduced by

Ks. 100.”

[Need to expand the present Railway 
platforms and amenities at the Ahmedabad 
(mate and metre gauge) Railw ay Station 
(552 )].

"T h a t the demand under the Mead
miscellaneous Expenditure be ttm m  %

Rs. 100.”
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[Need to provide good and healthy liv-
ing conditions in the Railway colony at 
Sabarmati near Ahfoedabad (553)].

“That the demand under tbe Head 
Miscellaneous Expenditure be reduced by 
Rs. 100."

[Need to ensure that travelling passengers 
holding firm reservations are able to use, 
and enjoy the said facility and light with-
out any hinderance (554)].

“That the demand under the Head
Miscellaneous Expenditure be reduced by 
Rs. 100.”

[Need to provide dean drinking water and 
minimum educational facilities at the Sabar- 
mati Railway Colony (555)].

"That the demand under the Head
Miscellaneous Expenditure be ieduced 
by Rs. 100.”

[Need to start a iliiect ttain from 
Ahmedabud to Varanasi via Kanpur, 
Lucknow and Allahabad (556)].

“That the demand under the Head
Miscellaneous Expenditure be reduced 
by Rs. 100”

[Need to incicase the sheds at Vatwa 
nulwav station near Ahmedabad. (557)].

“ That thr demand under the Head
Nlwcell.incous Ixpcnditmc be reduced 
b> R.s 100.”

[Need to rename the flag Station “Nen- 
pur” (near Mahemda>ad on the Western 
Railway) as “Indulal Y;t nik Nagar.”
(558)1.

‘That the demand under the Head 
Miscellaneous Expendituie be teduced 
by Rs, 100.”

[Need to better the lot of the porters 
by pioviding them with night shelter and 
sheds as also subsidised food at the rail-
way canteens. (559)]*

‘That the demand under the Head 
Miscellaneous Expenditure be reduced 
by Rs. 100.”
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[Need to give health services to tbe 
porters and to increase their present rates 
of carrying the baggages. (560)].

lhat the demand undei the Head 
Miscellaneous Expenditure be reduced 
by Rs. 100.”

[Need to add extra coaches to the
express trains running between Ahmeda-
bad and Bombay (561)].

SHRI RAMAVATAR SHASTR1: I
beg to move:

‘That the demand under the Head 
Railway Board be reduced to Rs. 100.”

[Failure to recognise N. F. Railway 
Departmental Catering and Vending Asso-
ciation (569)].

‘That the demand under the Head
Railway Board be reduced to Rs, 100.”

[Failute to stop wastage of money in 
Basant Mela organised by N. F. Railway. 
(570)].

“■That the demand under the Head
Railway Beard be reduccd to Rs. 100.”

[Failure to introduce B. G. line between 
Barauni junction to Barsoi junction via 
Katihar H71)l

‘ f hat the demand undu the Head
Railway Boatd be reduccd to Rs, 100.”

[I ailurc to introduce a direct express 
train from Katihar to Calcutta. (572)].

‘That the demand under the Head
Railway Board be rcduced to Rs. 100.”

[Failure to obverve Discipline and
Appeal Rules in realising Railway debits 
fiom staff. (573)].

‘That the demand under the Head
Railway Boatd be rcduced to Rs. 100.”

[Failure to remodel Katihar Railway
station and construct sufficient Railway 
quarters at Katihar. (574)].

“That the demand under the Head
Railway Board be reduced to Rs. 100*
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CJFattui* to tnting Departmental Ortwv 
tag system at par with other Railways on 
unportaat stations dining cw# in M.O. 
and BX3. section over N.F. Railway.
< s m

‘That tbe demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to implement comprehensive 
catering unit at Katihar station in terms 
o( Railway Board letter dated 18-1-74 to 
GM/NF Railway. (576)}

'That the demand under the Head 
Railway Board be reduced by Rs. 100.'*

[Failure to abolish contract catering 
system in N.F. Railway. (577)1

4That tbe demand unc> *r the Head 
Railway Board be reduced by Rs 100.”

[Failure to upgrade the post of catering 
Manager on N.F. Rail sv ay. (578)]

"That the demand under the Head 
Railway Board be reduced by Rs. 100.’’

[Failure to supply uniforms to C. & W. 
Staff, S. & T. Staff, Catering Staff and
Traffic Staff in N F. Railway. (579)1

‘That the demand under the Head
Railway Board be rcduced by R*. 100.”

[Failure to implement 40 per cent 
upgradation to C. * W. Staff and 60 per 
cent upgradation to S. & 7. staff in N F. 
Railway. (580)}

“That the demand under the Head
Railway B^rd be reduced by Rs. 100.”

IFailure to provide one whole-limc 
at Katihar Railviav Hospital

(585)]

‘That the demand under the Head
Railway Board be reduced by Ra. 100.’*

[Failure to recover money from the 
railway officer* due to their wrongful 
decision regarding reversion and suspen-
sion. (586)]

“That the demand under the Head
Railway Board be reduced by Rs. 100 ”

(Fftibire to ta tiw to  M M  
Dining Cars in OfttfN I t a t i f i  
Express on JM o t, fc 
( 3 3 7 ) ]

‘That the demand under the I M  
Railway Board be reduced hr Ks 100*

[Failure to promote 20 per cent tX R  
C  in scale of Rs. 295480 from skilled 
category after completion of three years 
service on N.F. Railway. (581)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100."
[I-ailure to provide one experienced 

Assistant Commercial Officer (General) 
who knows commercial and catering both, 
m N.F. Railway. (589)}

‘That the demand under the Head 
Railway Board be reduced by Rs. 100 *’

[failure to unify the scales of pay of 
of cleils I and II into a single scale as 
thev neitoim the same duties. (612)}

“That the demand under the Head
Railway Boaid be reduced by As. 100”

[Failure to fill up all vacant posts and 
confiim temporary and officiating staff on 
lUc said posts in the Railways (6111]

“lhat the demand under the Head
Railway Board be reduced by Rs. 100.'1'

[1 ailuic to implement decided policies 
of the i.uhv.n admintsttafion (614)).

‘That the demand un^cr the Head
Railway Board be reduced by Rs. 100.”

IFailure to implement Shnkar Sharan 
Tribunal \wattl with regard to upgrada- 
tion of posts of mechanical staff in loco 
sheds. (615)]

‘That the demand under the Head
Railway Boiud be reduced by Rs. 100/*

[Failure to implement recommendations 
of the Accident Enquiry Committee with 
regard to upgradation of 25 per cent 
posts of Mechanical staff working in loco 
sheds to avoid accidents. (61(9}

“Th«t the demand under the Head
Railway Board be reduced by Rs. 100.*
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failure to promote dans IV staff to 
cl*» m  who have rendered more than 
5 years of service in iiduin railways as 
recommended by Class IV Promotion 
Committee. (617)]

That the demand under the Head
Railway Board be reduccd by Rs. 100 ”

[Failure to check collusion of R.p.F. 
with wagon ineakere and other anti-social 
elements who indulge in thefts of railway 
property. (618)]

‘That the demand under the Head
Railway Board be reduced by Rs. 100.*’

[Connivance of high officials in wagon 
breaking and theft of railway pioperty. 
(619))

‘That the demand under the Head
Railway Board be reduccd by Rs 100/’

[Failure to check wagon breaking in 
broad day light at Mogbal Sarai, Gaya, 
Patna. Dhanbad, Jamal pur Howrah, 
Barauni, Garhara. Katihar, Siliguri, 
Gorakhpur, Sonepur, Phtilwari sharif and 
Neora. (620)1

“That the demand under the Head
Railway Board be teducod by Rs. 100.”

[Need to establish a D S. office at 
Sonepui in N. t .  Railway for the deve-
lopment of that aiea. (621)1

That the demand under the Head
Railway Board be reduced by Rs. 100."

[Need to concede the just demands of 
the coach attendants of the Indian Rail-
ways. <622)1

T hat the demand under the Head 
Railway Board be reduced by Rs. 100."

{Failure to implement tbe Administra-
tive Reforms Commission's Report regat d- 
ing the Indian Railways. (623)]

‘•That the demand under the Heao 
Railway Board be tcduccd by Rs. 100.’'

[Failure to implement the Railway
Board's circular bv Zonal Railways re-
gat ding stoppage of reversion beyond 18
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months continuous officiating service 
of railway employees without DAR pro* 
ceedings. (624)]

That the demand under the Head 
Railway Board be ieduced by Rs. 100."

[Failure in establishing D. S. office at 
lama)pur in spite of the promises made. 
<625 H

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to restore house rent allowance 
to the railway employees working and 
residing at Danapur (Khagattl) in Eastern 
Railway. (626)]

“That the demand under tbe Head 
Railway Board be reduced by Rs. 100.”

[Failure to provide work load accord-
ing to yard stick and not to take work
more than eight houis a day from the
i ail way emplo>ees. (627)]

“That the demand under tbe Head
Railway Board be reduced by Rs. 100.** 
[Need to provide alternative posts to 

decategomed railway employees. (628)}

“That the demand undei the Head
Raitnav Board be reduced by Rs. [00.” 
[Need to treat loco coal Khalasis av 

r ail« a\ employ ees (629)]

SHRI S A MURUOAKANTHAM: I 
beg to move

That the demand under the Head 
Railway Board be ieduced by Rv 100.”

[Fadure to allot sufficient number of 
wagons for salt transportation from Tuti- 
corin in Southern Railway. (655)]

"That the demand under the Head 
Construction of New Lines—Capital 
and Depreciation Reserve Fund be 
ieduced l>> Rs. 100."

[Need to Construct a new railway line 
from Tuticorin to Anmnipancri via Muthia- 
puram-Mullakkadu-Mukkani-Anthoor in 
Southern Railway. (656)]
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SHRI RAMAVATAR SHASTRI: 
beg to move,

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure in providing jobs and giving 
promotions to the Scheduled Castes and 
Scheduled Tribes c*ndidaes in Railways 
according to the quota fixed lor them. 
(657)3

‘That the demand under the Head 
Railway Board be reduced by Rs. 100/’

[Need for a thorough study into the 
working conditions of class JTV employees 
working in the Indian Railways. (658)]

"That the demand under the Head
Railway Board be reduced by Rs. 100.*’

[Failure in scrapping 14 days continu-
ous duty round the clock by the staff at 
the gates of railway stations. (659)]

“That the demand under the Head
Railway Board be reduced by Rs. 100” 
[Need to allot rent free quarters to class 

IV employees in the railways. (660)]

“That the demand under the Head
Railway Board be reduced by Rs. 100."

[tack of water, light and cleanliness 
in all twins running on Patna-Ciaya line 
on tastein Railway. <fc61)

‘That the demand undei the Head
Railway Board be reduced by Rs 100 '* 
[Need to give financial aid to Samasti- 

pur College as a large numbei of wards 
of the Railway employees read there. 
(662)]

"That the demand under the Head 
Railway Board be reduced by Rs. 100.** 
[Need for job writer for BMC and FIC. 

(663)1
“That the defhand under the Head 

Railway Board be »educed by Rs 100.” 
[Need to give advance T. A to railway 

staff for long journeys while piocceding to 
training centres. (664)]

“That the demand under the Head
Railway Board he reduced by Rs. 100.”

[Need to provide tod* worn on every 
loco shed. (665)?

‘‘That tbe demand under the Head
Railway Board be reduced by Rs. 100.”

[Failure in reducing work load erf gang- 
men, keymen and mistries in Railways. 
(666)]

“Thai tbe demand under the Head
Railway Board be reduced by Rs. 300.”

[Need to provide stools or chairs to the 
staff at all gates and lodges ait Railway 
Stations. (667)]

‘That the demand under the Head
Railway Hoard be rcduced by Rs. 100”

[Failure in gt anting casual leave facili-
ties to the artisan staff of the railway 
workshops according to the aw aid by the 
Tribunal (668)]

"Thai the demand undei the Head 
Railway Board be reduced by Rs, 100”

[Failure to supply uniforms to waiting 
room bearers in Katihar Division in N.K 
Railway. (669)]

“That the demand under the Head 
Railway Boaid be reduced by Ks. 100.”

[Faiiuie to obsetu* the provisions of the 
Indian Rail wav Commercial Manual Vol II 
< hapter XXV111 Page 28*3 m N K Rail-
way ((>70)}

‘ I hut the demand undei the Head 
Railway Board be reduccd by Rs 100.’*

[Need to formulate ways and means in 
consultation with Catering; and Vending 
Staff Association N.K Railway for better 
public service in N.F. Railway. (671)].

‘That the demand under the * Head 
Railway Board be reduced by Rs. 100."

[Failure to upgrade B. T. Staff who 
passed trade test in 1970 in New Bongaon 
Workshop in N.F. Railway. (672)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to run a Railway High School ut 
Katihar in N.F. Railway. (673)]
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“That the demand under tbe Head 
Railway Board be reduced by Rs. 100."

[Need for re-opening immediately the 
Departmental catering unit at Lower Haf- 
long Railway Station in N.F. Railway, 
(674)]

‘That the demand tinder the Head 
Railway Hoard be reduced by Rs. 100/'

[Failure to confirm catering staff after 
completion of 10-12 years service in N.F, 
Railway. (675)]

"That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to replace contract catering by 
Departmental catering at Katihar New 
Rongaon Railway Station in N.F. Railway. 
(676)1

‘That the demand under the Head
Railway Board be redtjeed by Rs. 100."

{Need to shift R.M.S. from middle the 
corner of he station at Katihar for public 
convenience in N.F, Railway. (677)1

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Failure to observe Railway Board’s*
circulars dated 9-6-1965, 15-1-1966 and
22-11-1966 regarding stoppage of reversion 
of staff by N,F. Railway. (678)1

“That the demand under tbe Head
Railway Board be reduced by Rs. 100/'

[Need to strengthen Railway v igilcnce 
organisation. (679)1

“That the demand under the Head
Railway Board be reduccd by Rs 100.”

[Failure to conslruct new rail line bet-
ween Fklakhxim and Balurghat in N.F. 
Railway, (680)]

‘That the demand under the Head
Railway Board be leduced by Rs. 100."

IFailure to implement Factories Act in 
loco sheds. (687)]

‘T hat the demand under the Head
Railway Board be reduced by Rs. 100/*
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{Need to keep leave reserve for the 
stenographers in the divisional office of 
Northern Railway. New Delhi. (688)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure in treating stenographers as 
essential staff for the purpose of allotment 
of houses. (689)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure in providing railway quarters to 
the staff working prior to July, 1947 in 
railway offices in Delhi. (690)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[ Failure in distributing railway land to 
the harijaro and landless agricultural work-
ers. (691)1

"Th.it the demand under the Head 
Rarfwa) Board be reduccd by Rs. 100.”

[Need for maintenance of combined 
seniority of diesel and steam supervisors 
hs in the case of loco running staff as 
decided by the Railway Board. (692)]

‘That the demand under the Head 
Raitan) Board be reduced by Rs. 100.”

[Failure in supplying cold drinking water 
in all the loco sheds in the Indian Rail-
ways during the summer season. (693)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100/*

[Failure to give overtime allowance 
'after prescribed duty hours in accordance 
with the recommendations of Rajyadhyk&ha 
Award. (694)]

“That the demand under the Head 
Railway Board be reduccd by Rs, 100/“

[Failure to provide supervisory and other 
staff in loco sheds according to yard stick 
which also needs to be revised. (695)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.” 
[Failure to replace outdated tools and 

plants by modem ones in loco sheds. (696)]
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“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Failure to supply uniforms to loco 
mechanical stuff. (697 )j

“That tbe demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to supply necessary materials 
to loco mechanical staff for repair of en-
gine in loco sheds. (698)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.’*

[Failure in cleaning ihe dugs in the 
loco sheds of the tad tan Railways. (699)]

"That the demand under tbe Head 
Railway Board be reduced by Rs. 100 "

[Failure in constructing cycle stands in 
loco sheds of the Indian Railways. (700)]

“That the demand under the Head 
Railvwt} Board be reduccd by Rs. 100.”

[Need to cancel the transfer order* of 
the loco mechanical employees working at 
Moghal Sarai, Danapur, Jhujha, Banaras' 
loco sheds and some other sheds in the 
Northern Railway. (701)]

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Need to supply drinking water at Tare* 
gna station of Fastern Railway from the 
water tank at Ma«snurhi. (702)]

“That the demand under the Head
Railuav Board be reduced by Rs 100,”

[Failure to check ticketless travelling
on PatnaXiaya line on Fastern Railway,
f703|j

“That the demand under the Hesvl
Raitv»av Board be reduced by Rs. 100"

[Failure in checking the crimes on the 
Patnu-Gaya line on the Fastern Railway. 
(704)]

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

{Failure to provide employment to the 
substitute railway workers of Danapur
Division in tbe Eastern Railway, (705)]

“That the demand under tbe Bead 
Railway Board be reduced by Rs. 100/'

[Casteism and favouritism in the appoint-
ment of IVth grade employees at Dana-
pur. (706)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100*

[Need to fix certain percentage for 
appointment of tbe wards of the railway 
employees. (707)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to run a direct train from Patna 
to Dhanbad via Ciaya. (708)]

“That the demand under the Head 
Railway Board he reduced by Rs. 100.”

[Need to introduce a fast day train 
from Patna to Ranchi and Jamshedpur. 
(709)[

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”
[Need to ran a fast train from Jamshed* 

pur to Samastipur and back. (710)]

"That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to provide stoppage of South 
Bihar Fspies* and Patliputia Express at 
Faina City Railway Staion. (711)]

“That the demand under the Head 
Railway Board be reduccd by Rs. 100.”

[Failure in changing the name of the 
Patna City Station to Patna Saheb. (712)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure in changing the name of the 
I'atna Junction to Patliputra junction. 
(713))

“That tiie demand under the Head
Ruilway Board be reduced by Rs. 100.”
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[Failure in checking the practice of keep- 
ing dead bodirt at the Patna Junction sta-
tion near the third das* booking office for 
hours together. (714)}

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

(Need to increase the number of emp-
loyees at the enquiry counter of the 
Patna Junction (715)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.” 
[Failure in responding to the telephone 

calls of the railway passengers at the 
Patna Junction enquiry counter (716)}

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Failure in checking overcrowding in 
trains (717))

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

(failure in suppling more bogies for 
checking overcrowding in trains (718)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Need to upgrade Railway High School 
at Danapur (Khagaul) to a college. (719)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100”

[Need to raise the amount of grant being 
given to Khagaul Municipality by the Rail, 
ways (720)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100,”

{Need to fix pay scale of loco statics 
staff as per work load and responsibility 
(721)]

'That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to supply uniforms to all statics 
staff (722)]

“That the demand under the Head
Railway Board be reduced by Rs, 100,”
75LSS/74—14

[Need for proper training arrangement 
for statics staff. (723)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100/’

[Need to pay special allowance to staff 
working Inside the steam sheds in a smoky 
and dirty atmosphere (724)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Need for confirming employees after 3 
years continuous service and regularisatson 
of service after 6 months casual working 
(725)]

"That the demand under the Head 
Railway Board be reduced by Rs. 100.”

(Need for promotion channel for blocked 
categories. (726)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to give A.L.F. posts to artisan 
staff in steam loco sheds like diesel sheds.
(727)]

’That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Need to abolish B.T.M. post and pro-
mote all present BTMs. (728)]

‘That the demand under the Head 
Railway Board be reduced b> Rs. 100.”

(Need to treat clo ts working in Rail-
ways as workers under the Factories Act 
in pursuance of Supreme Court’s Judg-
ment. (735)]

“That the demand under tbe Head 
Railway Board be reduced by Rs. 100.”

(Need to depute two gangmen for night 
patrol duty instead of one as at present 
on all Railways. (736)]

“That the demand under the Head 
Railway Board be reduccd by Rs. 100.”

[Failure to reduce court cases and thus 
save crores of rupees from wastage. (737)]

“That the demand under the Head
Railway Boanf be reduced by Rs. 100.”
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[Failure in giving authorised pay scale to 
the workshop canteen staff in the Indian 
Railways. (738)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100,"

[Failure to post engineers in 
charge of tracks with adequate practical 
experience of track maintenance. (739)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.**

[Failure to recognise AH India Railway 
Permanent Way Staff Association. (740))

'That the demand under the Head 
Railway Board be reduced by Rs. 100.w

[Failure to guard against theft of P.W. 
materials lying scattered under open aky.
(741)]

That the demand under the Head 
Railway Board be reduced by Rs. 100.”

(Failure to fix the norms of P. Way 
gangs engaged for track maintenance.
(742)]

“That the demand under the Head 
Railway Board be reduced by Ra. 100.”

[Failure to pin point the track inspec-
tion by the engineers. (743)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100."

{Failure to fix definite responsibility for 
track maintenance by tbe Assistant and 
Divisional Engineers. (744)]

T hat the demand under tbe Head 
Railway Board be reduced by Rs. 100."

[Failure to open more dispensaries in 
railway colonies and supply to the emp-
loyees all prescribed medicines from those 
dispensaries. (745]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100 ”

[Failure to up grade the posts a t Key- 
men and mate. (746)]

"That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Failure in giving minimum wage' of 
Rs. 314/- to the gangmen, (747)].

“That the demand under the Head 
Railway Board be reduced by Ra. 100."

[Failure in classifying gangmea as semi-
skilled workers. (748]

T hat the demand under the Head 
Railway Board be reduced by Ra. 100.”

[Need for scientific job analysis of each 
category of P. Way worker and fixing 
wages on the basis of type of hard duties 
performed and amount of responsibility 
shouldered. (749)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to allow holidays or double pay 
for working on gazetted and public holi-
days, Sundays, Second Saturday and last 
Saturday to the Railway employees. (750)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to grant accident and break-down 
allowance on hourly basis. (791)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need for removal of stores responsibi-
lity from the P.WX (792)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to provide quarters with civil 
amenities to P. Way workers. (793)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to supply uniforms to P. Way 
workers. (794)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to abolish system of confidential 
reports in Railways. (795)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to implement the formula of equal 
pay for equal work. (796)]
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**That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to give overtime allowance after 
working beyond eight hours, (797)]

T hat the demand under the Head 
Railway Board be rduced by Rs. 100.”

[Need to continue the catering facilities 
ih Dc*Luxe and all other long-running 
trains. (789)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to introduce catering system in the 
Gauhati Mai) and Jayanti Janata Express. 
<799)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Need to increase the staff in the book-
ing office of the Parliament House for the 
convenience of the Members of Pailia- 
ment. (800)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.”

{Need to attach vestibule first class 
coaches in De-Luxe and Gauhati Mail. 
(801)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to start the Jayanti Janata and 
Gauhati Mail from New Delhi at 6 P.M. 
instead of 7.25 P.M. (802)]

T h at the demand under the Head 
Railway Board be reduced by Rs. 100.”

(Need to nominate such M.P*. in the 
Users* Consultative Committees who attend 
their meetings. (803)]

’That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to nominate only such members 
the Users' Consultative Committees at all 
levels who generally take active pan in tbe 
meetings and their deliberations. (804)]

(Involvement of railway officials behind 
the murder of railway trade union leaders 
at Gomoh in the Eastern Railways on 11-3- 
1974. (805)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to have a judicial enquiry into the 
murder of railway trade union leaders at 
Gomoh on 11-3-1974 (806)]

SHRI GADADHAR SAHA (BirbhumU 
I beg to move :

“That the demand under the Head 
Railway Board be reduced to Re. 1.**

[Failure to take-over the Ahmedpur- 
Katwa (narrow-gauge) line of Eastern 
Railway from the company (Mcliod) and 
modernise it  (813)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100,n

[Delay in converting halt at Karmadanga 
on Ahmedpur-Katwa (narrow-gauge) line 
into full station. (814)]

That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Need to maintain good and dean plat-
form at Katwa station. (815)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to run trains punctually on the 
Katwa-Ahmedpur (narrow-gauge) line. 
(816)]

“That the demand under the Head 
Railway Board be reduoed by Rs. 100.”

[Failure to pro\ide adequate light in the 
trains. (817)]

T hat the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Failure to reduce over-crowding in 
trains on Ahmedpur-Katwa (narrow-gauge) 
line. 1818)]

T h a t  the demand under the Head ‘T hat the demand under the Head
Railway Board be reduced by Rs. 100.** Railway Board be reduced by Rs. 100”
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[Failure in utilising the existing facilities 
for converting stations into crossing sta-
tions, strengthening the track between Ah* 
medpur-Katwa (narrow-guage) and running 
additional trains for reducing over-crowd-
ing. (819)]

“That the demand under the Head 
Ordinary Working expenses—repairs and 
maintenance be reduced by Rs. 100.”

[Need for repairing and strengthening 
the railway track between Ahmedpur and 
Katwa stations on narrow-gauge of Eastefn 
Railways. (828)]

"That the demand under the Head
Ordinary working expenses—repairs and
maintenance be reduced by Rs. 100.”

[Need for proper repair and maintenance 
of Katwa-Ahemedpur track in Eastern 
Railways. (829)]

SHR1MATI B1BHA GHOSH GOSWAMI 
(Nabadwip) : I beg to move :—

“That the demand under the Head 
Railway Board be reduced to Re. 1."

[Failure to declare Ranaghat-Gede line 
in the Sealdah Division of Eastern Railway 
as Suburban line. (856)]

“That the demand under the Head
Railway Board bfe reduced to Re. 1.”

[Failure to concede to the public demand 
to electrify the double line between Rana- 
ghat junction and the border station of 
Gede in the Sealdah Division of Eastern 
Railway. (857)]

“That the demand under the Head
Railway Board be rcduced by Rs. 100.”

[Need to construct suitable over-bridge 
and station approach road at the Railway 
station at Majdia, a big centre of jute- 
trade on the Sealdah-Gede line of Eastern 
Railway. (858)]

"That the demand under the Head
Railway Board be l educed by Rs. 100.”

[Failure to check routine delay in run-
ning of trains and provide minimum pas-
senger amenities in the Katwa suburban Mo-
tion of Eastern Railway. (859)]

SHRI P. K. DEO (Kalahandi) ; 1 beg 
to move :—

"That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Desirability to shift the headquarter of 
the South Eastern Railway to suitable place 
in Orissa. (897)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100."

[Urgency of construction of the Amagu- 
ra-Kesinga railway line in S.E. Railway to 
facilitate movement of traffic from Danda- 
karanya to Vizg port. (898)]

"That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Urgency of constructing a road over-
bridge near Kesinga Railway Station.
(899)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100/*

[Desirability of extending the Puri-Wal- 
tair Express to Katabanji or Raipur. (900)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Desirability of extending the Dadar- 
Nagpur line to Vfehakhap;itnam and »ice 
versa. (901)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Urgency of taking up the construction 
of Talcher-Bimlagarh Railway line in S.E. 
Railway. (902)]

‘That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Desirability of extending the first class 
Howrah-Dongergarh bogie to Nagpur in 
30 UP and 29 Down Express. (903)]

“That the demand under the Head 
Railway Board be reduced by Rs. 100.”

[Desirability of making the Utkal Ex* 
rress daily and to run via Raipur and 
Vizianagram on alternate days. (904)]

“That the demand under the Head
Railway Board be reduced by Rs. 100.”
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[Urgency of converting tbe casual 
workers of railway as permanent incum-
bent*. <905)3

‘That the demand under the Head
Railway Board be reduced by Rs. 100."

[Desirability of prohibiting begging on 
the railway platforms. (906)]

“That the demand under the Head
Railway Board be reduced by Rs. 100.”

[Desirability of stoppage of the Tata- 
Madras Express at Narla Road in S.E. 
Railway. (907)1

“That the demand under the Head
Railway Board be jeduced by Rs. 100.”

[Non-availability of wagons for transport-
ing essential commodities from the stations 
in the Raipur-Vizag scclion of South 
Eastern Railway. (908)1

SHRI RAMAVATAR SHASTRI : 1 beg 
to move :—

“That the demand under the Head
Railway Boaid be reduced by Rs. 100.”

[Need to recognise Indian Railwa) Wor-
kers’ Federation. (911)]

“That the demand undct the Head
Railway Board be rcduced by Rs. 100.”

[Need to pay project allowance to the 
Railway employees where new factories are 
being built to cover up the enhanced prices 
of essential commodities. (912)]

SHRI DINFN BHATTACHARYYA : 1 
beg to move :—

‘That the demand under the Head 
Open Line Works (Revenue) be reduced 
by Rs. 100.”

[Need to increase local trains in How- 
rah-Bandel, Howrah-Tarakeswar and How- 
rah'Chandanpore Sections in E. Railway 
($13)]

‘T hat the demand under the Head
Open line Works (Revenue) be reduced by
Rs. 100.”

[Need to build a subway on the northern 
end of Serampore railway station. (914)]

“That tbe demand under tbe Head 
Open Line Works be reduced by Rs. 100.”

[Need to provide more trains to and 
from Bandel and Katwa Section of E. 
Railway. (915)]

“That the demand under the Head
Open Line Works (Revenue) be reduccd 
by Rs. 100.”

[Need to provide more trains from Scal- 
dah to Dankuni and Dankuni to Sealdah. 
(916)]

“That the demand under the Head
Open line Works (Revenue) be reduccd 
by Rs. 100.”

[Need to widen the passage from the up 
platform to booking office of Hind Motor 
Railway Station of E. Railway (917)]

“That the demand under the Head
Open Line Works (Revenue) be reduced 
by Rs. 100.”

[Need to issue more licenses to hawkers 
in Howrah-Burdwan. Howrah-Tarakeswar 
and Ranaghat-Sealdah Section. (918)]

MR. DEPUTY-SPEAKFR : The cut
motions are also before the House.

SHRI DINEN BHATTACHARYYA 
(Serampore) : The cut motions I have 
moved and many of us have also moved, 
relate to many aspects of tbe Railways......

16.45 hrs.

[SHRI DINES CHANDRA GOSWAMI 
in the Chair].

They relate to passenger amenities, deve-
lopment programmes on the railways, new 
lines and making suitable provisions for 
increase in the number of trams specially 
the local trains in the suburban sections.

The first point or the first motion that 1
want to move is to see that the top heavy
administration in the Railways is immediately
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[SHRI DINEN BHATTACHARYYA]
cut into proper shape. Sir, unnecessary ex* 
penscs incurred on top offices should be re* 
cfiuccd.

I wish to submit that this saving that 
may be utilised for the passenger amenities 
and for meeting the economic demands of 
the rallwaymeou

So, my request is to do way with or to 
abolish the Railway Board altogether. This 
has no function at all, so far as Railway 
Administration is concerned. On the othei 
hand it makes tbe position of the Railways 
critical; it creates problems which can be 
avoided if the Railway Board is altogether 
abolished, subject to certain arrangements 
for the coordination of the zonal Railways 
being made.

Then, coming to amenities, I wish to 
draw the attention of the Railway Minister 
regarding the food arrangements made in 
the trains. I am sorry to say, this bah 
deteriorated beyond description in the Rail-
ways as a whole, especially, long-distance 
running trains. In the Kalka Mail the 
system of serving food in the Dining Car 
has been abolished. Food is given in some 
wayside stations where too the cost has 
increased, but the quality has deteriorated. 
You cannot get food as per your own 
choice. It is a very simple thing. 'Sukha 
Chapathi' is not available on the Railways. 
Whether you like it or rot you have got to 
take those Parathas which are fried in 
Datda, this is compulsory..

DR. RANEN SEN (Barasat) : Not 
Dalda, but worst type of vegitable oil.

SHRI DINEN BHATTACHARYYA : 
Yes, I agree with my hon. friend Dr. Ranen 
Sen. Many people do not like to take this 
because after taking this and after spending 
money what happens is, you will have to 
suffer from very many stomach iroubles.

Now I come to the Reservation system 
on long distance and other trains. This 
point was raised by me and many otheis 
too during the discussion on the Budget 
discussion last year also. Still corruption 
is there in the big stations, in Howrah,

Bombay, Madras, etc. Here, for Hie ordinary 
passengers, for the third class passengers, it 
is rather impossible to secure reservation 
in the three tier or two tier sleeping berths 
without paying something extra to somebody 
who will go round the reservation countei 
as tout This is the sort of regular pheno-
mena in almost all the big stations. We were 
assured that for Howrah a suitable arrange* 
ment will be made so that the passengers 
may not have to be harassed in getting 
reservation for tbe third class. I don’t know 
how far improvement has taken place but 
it is tbe general complaint of the railway 
passengers that it is not possible easily to 
get any reservation in the Third Class, 
either in the three-tier or in the two tier.

Then, Sir, a system has been introduced 
in the railways and the same has been re-
cently published in the newspapers accord* 
ing to which we can reserve berths oue 
year in advance. That system of advance 
reservation is in vogue in the Southern as 
wetl as in the South-Eastern Railways. 
According to that, we can get our reserva-
tions made thirty days to one year ahead 
of the journey date. But, I do not find any 
meaning in. this system of reservation cf 
berths one year in advance. How is it 
possible for an ordinary third class passen-
ger to get his reservation made one year in 
advance ? And what is the utility of such 
a system of reservation ? 1 do not know. 
1 want that the Minister should himself clari-
fy the position. What is the purpose that 
this will serve ? Ordinary people won’t be 
able to fix up their programme one year 
in advance. That is why 1 say it is no 
use continuing this system of reservation 
of berths one year in advance. Some travel 
agents take advantage of this new system 
and manage the reservation of berths for the 
passengers by taking some extra money 
from them.

I would, therefore, suggest that this one 
year system of advance reservation should 
be done away with. Instead, the reserva-
tion should be made for a berth hfteen days 
or twenty days in advance. One year sys-
tem of reservation in advance should not 
be continued in the railways.
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Coming to tbe overbridges on tbe rail* 
ways, every year the demand has been 
made by some hon. Members. In Serampur 
area on the O.T. Road, there is one rail-
way crossing. This is a very busy railway- 
line. Therefore, demand has been made 
from the Members coming from West 
Bengal that an overbridge should be con-
structed not only for the pedestrians bat 
there should also be a fly-over constructed 
so that the vehicular traffic may cross over 
the fly-over bridge without their being 
stranded. The only answer to this demand 
by the Minister everytime is that fifty per 
cent of the cost must be borne by the 
State Government.

I can empatically state that at no time 
it would be possible for the State Govern-
ment to bear fifty per cent cost for the 
construction of this fly-over not only in 
Serampur but also in Shalimar area, 1 have 
seen that there is also serious traffic jam. 
This requires to be eased. Therefore, there 
should be a fly-over constructed. For this 
proposal also, the same explanation is given 
by the Railway Minister, namely, that the 
State Government must be prepared to bear 
fifty per cent of the cost of construction. 
That is not at all possible. I would humbly 
request the Railway Minister at least where 
there is this type of traffic jam in the rail-
way crossing, he sees to it that some sort 
of arrangement is made by the railways 
without expecting the State Government to 
bear fifty per cent of the cost of construc-
tion.

After twenty-six years of our Indepen-
dence, we find still there are so many 
unmanned gates existing. I do not know 
what positive step are tbe Railways going 
to take to see that every railway crossing 
gate is regularly manned ? 1 do not know 
what more expenditure will there for the 
Railways ? What is tbe use of their taking 
this plea of meeting the fifty per cent cost 
of expenditure by the State Government ?

As regards locomen, they have brought 
down the working hours to ten hoars. As 
a result, 30,000 new employment potential 
wiU be created by the railways. It is

said that it will be too much of a
burden for the Railway Administration. 1 
do not know how Government can explain 
away their conduct in not providing mann-
ing for each gate where there is a crossing, 
by advancing this type of argument.

Last year I wanted to know from the 
hon. Minister the number of EMU coaches 
originating from Bombay VT and Bombay 
Central, and also the number of local
trains or EMU coaches originating from 
Sealdah and Howrah. So far as my know-
ledge goes, more trains are provided in 
Bombay than in Howrah and Sealdah for 
the commuters in the Howrah-Sealdah re-
gion. Lakhs of people have to travel daily 
by these local trains, and during the peak
hours, in the morning as well as in the
evening, it is impossible for tbe passengers 
to get into the trains. So, I suggest that 
some more trains should be provided in the 
Sealdah and Howrah divisions.

Another point when we had raised last 
year and which I would like to raise this 
year also is that the Burdwan-Asansol sec-
tion should also be treated as a suburban 
section. Tbe Railway Administration says 
that this is not viable. I do not know what 
the viability involved in it is. if they can-
not do it. at least they must increase tbe 
number of trains. 1 have seen with my own 
eyes how the daily passengers, workers who 
are working in the Asanso?, Durgapur, 
Raniganj and other industrial belts in that 
region are suffering. Even at dead of night, 
they have to start for their factories. So, 
some more suitable trains must be arranged 
in the Burdwan-Asansol section. I re-
ceived a telegram yesterday asking us to 
insist that the Asansol-Burdwan section 
should be treated as a suburan section so 
that the facilities which are given to the 
suburban passengers may be provided for 
the passengers in these areas also.

I do not know why the Katwa-Bande! line 
is still in the same old condition in which 
the Britishers had built it. There is only 
a single line, and very few trains are runn-
ing there during the 24 hours of the day. 
Even these trains never run to time. Dur-
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[SHRI DINEN BHATIACHARYYA]: 
ing Hie last few yean, factories have come 
op and factory workers have to go and 
report for duty in time in areas in this sec-
tion. But because of the single Use and 
the irregular tunning of trains, the passen-
gers who are mostly factory workers are 
suffering very much. The service in this 
section should be improved. The same is 
true of the Seoraphuli and Tarkeshwar sec-
tion in which lakhs of pilgrims travel daily. 
But the number of trains is very few. There 
are always scuffles, skirroises, taking place 
between one passenger and another. Ven-
dors are also there who avail of these trains, 
So if the number of trains, or at least the 
number of coaches per train, is not in-
creased, these conditions will not improve. 
If immediately more trains cannot be run, 
kit there be at least more coaches per train, 
EMU coaches, to cope with this problem.

17 Ins.
The condition of the Sealdah section is 

horrible beyond description. Everyday 
there is trouble in the Sealdah south sec-
tion, Bonga section and Ranaghat sec-
tion. Seldom do trains run regularly or on 
time. In the Bonga section where 
lakhs of people had come over
from the former East Pakistan, 
conditions are impossible. It is the same 
single line system and very •"Mom will you 
find any space in any train compartment 
even to stand. Very often accidents take 
place. The Sealdah south section is also
in the same condition. I do not know why
the double line system has not been intro-
duced in these sections. The result is that 
travelling in these areas has become risky. 
If roadways had been giving better service, 
people would have travelled by that. The 
condition is so precarious. The question of 
security is also there. If statistics are given 
for the last two yean, you will find how 
many cases of theft, snatching of watches, 
money, etc. in the Sealdah-Bonga, Sealdah- 
Ranaghat and SeaJdah-South sections have 
been reported to the police and in how 
m a n y  action has been taken. Nobody wants 
to travel on these sections. Before t r a i -
ling, he puts his watch into his bag and then 
gets into Ac train. This is continuing for

months and months. In the last two years 
since the rule of Shri Lsdtt Narayan 
Mishra’s Congress Party in West Bengal, 
these anti-social activities in trains, both in 
the Sealdah section and the Howrah section, 
have increased tremendously a&ft people are 
afraid to travel. I myself know, One day the 
railway staff asked me not to go by a 
particular train from Bandcl to Serampur, 
a short distance.

They say: Do not go by that tt'uin, you 
will be robbed and you will be put to 
trouble. This is going on merrily. The anti-
social elements are carrying on these 
things. Especially in the Sealdah sections 
you will not find fans, you wilt not find 
even seats. Day after day these ar<i tolera-
ted. There is no arrangement to replace 
them. You must get hold of the persons 
who do mischief, but at the same time you 
must replace these things.

The last point which I am going to make 
has been repeated several times ocifore, but 
no clear cut proposal has yet come from 
the Railway department. What has hap-
pened with regard to Howrah-Amta, How- 
rah-Seakala light railway. The Railway 
Minister has been repeatedly sayina that it 
would be a broad-guage line and a survey 
had been completed. Sometimes Shri 
Qureshi comes with a statement that if 50 
per cent of the eoi»t is borne by the State, 
then only it will be undertaken, f have 
seen such a statement in some papcis and 
7 do not know whether that i? coriect. 
May I request the Railway Minister to 
come forward with a categorical teply 
whether the Railway department is pre-
pared to open the broad-gauge line in that 
area which was called earlier Martin Bnrn 
Railway. I do not know why they are 
hesitating to start this railway. We have 
been given so many promises and assu-
rances and people are losing confidence. The 
Prime Minister herself before 1972 elec-
tions gave a categorical assurance to the 
people of that area at an election meeting 
that if the Congress came to power in West 
Bengal then the Martin Burn Rail wav 
which had been closed would be reopened. 
But now it is 1974. Another election is 
coming after one or two yews. How will
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you thorn your face to the people of that 
«re»?

THE MINISTER OF RAILWAYS 
(SHRI L. N. MISHRA): You should be 
happy,

SHRI DINEN BHATTACHARYYA: 
You can make another promise whicli will 
never be fulfilled. Thousands of wage 
earners bring vegetables every day to 
Howrah town and Calcutta and they are 
in difficulties. So it is essential and im-
portant for them.

, MR. CHAIRMAN: You have made
your point; please conclude now.

SHRI DINEN BHATTACHARYYA : I 
made this point last year also. The Mini-
ster gave an assurance. I am here only to 
say what the people need What more 
power have I got? I will have to repeat 
my pleadings so that it might at least enter 
their ears.

MR. CHAIRMAN : You have made that 
point. I have called the next speaker.

SHRI D1NFN BHATTACHARYYA : I 
humbly request that work on the Howrah- 
Amta and Howrah-Shearkala lines should 
be taken up at the earliest. With these 
words, I conclude.

SHRI S. R. DAMANI (Sholapur): Mr. 
Chairman, Sir, I will confine myself to De-
mand Nos. 1, 4, 5 and 6. Before I ?o into 
the details of this, I have a few wjrds to 
say.

My friend who has just spoken, has 
spoken at great length about discipline, 
about dislocation, about shortascs, etc. I 
would like to ask him, to what extent they 
are helping in maintaining discipline among 
workers so that trains are run j roperly 
and to what extent they are helping in 
checking pilferages which are causing great 
loss to the Railways. They complain about 
non-availability of wagons, about over-
crowding, etc. But, they themselves are 
responsible for all these undesirable things. 
Moot of the time, they are instigating the 
workers to do has work and pgitate for

more pay, and the result is, trams are not 
running to scheduled timings; ttAitu are 
being cancelled; wagons become sick and 
Railways are not able to show turnover as 
per estimates. This is a national loss.

Having said this, I come to my other 
points. The hon. Railway- Minister while 
presenting the Budget as well a  ̂ while 
replying to the debate on the Budget, said 
that he would try to cffect economy in ex-
penditure to the maximum extent. He also 
said that for increasing the revenue of 
the Railways, he has tried his best to im-
prove the utilisation of capacity to that 
revenue could be increased. If you go a 
little deep and study tbe figures, you find 
that no efforts have been made to effect 
economy in expenditure. I will mention 
point by point.

Sir, I will first take the Railway Board. 
The expenditure is increasing t .ery year. 
The number of Officers is also increasing. 
Sir. if you compare the proposed figures of 
1974-75 with the actuals of 1972-73, the 
increase in expenditure is 22 per cent—22 
per cent rise in expenditure. What is the 
justification, I do not understand, tor such 
a big rise—22 per cent—in one section alone 
I mentioned about the Officers. Now. 1 
come to Establishment. Sir, you see how 
manipulation has been done. In 1973-74, 
they have shown permanent staff as 1033 
and temporary staff 33, excluding class IV 
of 390. In the name of effecting economy 
in expenditure and reducing the expenditure, 
what has been done? The permanent staff 
which stood at 1033 has been 
reduced to 885, and the number of 
temporary staff which was only 33. has 
gone up to 287. The total has gone up from 
1066 to 1172 and class IV 390. Is ft the 
way of effecting economy in expenditure? 
1 do not understand. I would like to know 
from the hon. Railway Minister, how the 
number of temporary staff which was only 
33 has gone up to 287? I want to 
know whether permanent staff have been 
made into temporary staff or some 
new . recruitment has been made 
Similarly, how many peons do the officers
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require ? There are 400 peons to serve the 
officers. Is this economy? All this burden 
fails on the public exchequer because the 
minister has tried his best to tax everybody 
and get money to meet this expenditure. 
For 1974-75, the expenditure is Rs. 12 
lakhs more. This is how the so-called eco-
nomy measures are taken. 1 have just given 
an example under Demand No. 1.

Coming to Demand No. 4, in 1972-73 
the actual expenditure on administration 
was Rs. 92.27 crores. The revised utimate 
for 1973-74 was up by Rs. 4.47 crores over 
the budget estimate and now the proposals 
show that it has gone up by 33 per cent, 
i.e. by Rs. 18.16 crores, only on adminis-
tration over the revised estimate. Of 
course, D.A. has gone up but not to that 
extent as to warrant an inciease of 33 pet 
cent in expenditure. It has been said that 
certain vacancies have not been tilled and 
on account of that, Rs. 1.63 crores have 
been saved. But immediately it is jaid that 
some recruitment has been made and that 
is going to cost Rs. 163 lakhs for staff. Rs. 
24 lakhs for contingencies, and Rs. 38 
lakhs for miscellaneous factors : For sta-
tionery, they are spending Rs. 43 lakhs 
more. This is the so-called economy the 
Railway Ministry has made in its ex-
penditure !

Then 1 come to Demand No. 5, which 
relates to repairs and maintenance. The 
actuals for this in 1972-73 was Rs. 334 
crores; the proposal for l*>73-74 went up 
by Rs. ifc crores in the revised estimate of 
1973-74. But in 1974-75 »t has gone up 
by Rs. 77.46 crores over the revised and 
by Rs. 125.21 crores over the actuals of 
1972-73 or 40 per cent. I do not under-
stand why the expenses have risen so high 
within two years. Further, I would also 
like to know whether this increase in ex-
penditure is commensurate with increase in 
revenue. So, I hope the bon. Minister will 
give us information about the goods and 
passengers carried so that we can judge 
whether the increase in expenditure is pro. 
portionate or more.

Then 1 come to Damand No. 6, operas

ing staff. If we compare the estimates for 
this year under this head with the actuals 
of 1972-73, it has increased by Rs. 70 
crores or 33 per cent If we compare it 
even with the revised estimates of 1973-74 
it is more by Rs. 45 crores. On the one 
hand, they are saying that they are not 
filling up vacancies. At the same time, we 
find that the expenses are going up dis-
proportionately.

While the strength of the permanent staff 
has been reduced the strength of temporary 
staff has been increased. So, it is only a 
change of method, a simple manipulation. 
The Ministry should go deep into the pro-. 
blem and find out why the expenses are 
so high and why they are increasing.

The railways were considered to be the 
best, efficient and most disciplined oiganisa- 
tion in the country. But during the last 
three years we find that every day there is 
a strike. The moment there »  settlement of 
a dispute with one section, there is strike 
by another section. Some times it is the 
pointsmen, sometimes guards and at an-
other time loco staff. Why is this happen-
ing? It appears that there is something 
wrong with the management. I do not want 
to blame the members of the Railway 
Board or the ofiiccra. I do not subscribe to 
the view of accusing the officers for 
everything that is happening in the rail-
ways. So fai as Parliament is concerned, the 
Minister is responsible to it and he must 
take responsibility for everything that takes 
place in the railways.

The Railway Ministei says, he is also a 
politician and, therefore, he has to give 
time to his constituency, to his State. All 
Members are elected and they have to look 
after their constituencies. But when a 
Member takes up the responsibility and the 

jcharge of tbe Ministry, he should give more 
time and do justice to the work of the 
Ministry and, side by side, look after the 
constituency.

I think, the hon. Minister who is a 
dynamic person will go through tbe points 
which 1 have raised and try to give us 
really a good administration.
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f t w w f t » n t <f  w f t ? r w f i r r f i r  

^  «w w rr ^  jt i 
*t?rar ^ rr  q r  «ft *p j t t  ^  r * p t ^T  
?t’|e(Rf’Prr w rt wt%t »

wn<r f t  win ^ *ns *ft v^tt îrgflT g" 
f% ifRfTRft W I H  T T  in ft  W  f< ftw rw  
^nr *pt wttwt ^  11 «rff <rt ?r f^s^aiH 

qt*r wnt |  arfNr firkin %
«TRr|l WfTW tTT wft -3ft *  t  ftf
' F  ft'^ w fp i ? *i v t  « w w i  * * n ^  i

«fT*nr i9J4 St *th » HfR*n *rr̂ V
^ i f k w ? t « R ^ t ^ w n T < r r ^ « f ? T w < t

* f t f t * T | t  ’f t  I T ’T W PT T ’ ’ ®T?r KT T r f  
VTRT »WT ^ %fiR ^  ^t fto  ?RJ> % tffZK
«n rw r? M V  4Nit a i w  g f  1 1

tw  w*\ («ft r&oxfio r«W) *%

1 * f t  f T  |  7

vN r sum «rmr st  i *m
|  IV fS ^  W  *H# T̂ TT 3ftf*P
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[«ft ^  w  *rra*j 
^ i n f t f t q T f l f t ^ i f t a s s q r f w s t m q f a f t
*ft 9 #  f t  W T  ifi^Tr l

ft  *T?ft aft * T  W T T  ^ o ^ f o  S ffa T  
Ir #  TOB fftWRT “M ip f |  I W flW TT 
ftSTOT fST?T |  <fk afjt «ft ft WT $ 

^ fft  ?t?PT IR  rtorrtfo a ^ T T  WRT fW T
W t  11  # r  , *c f  *ctrt «rc 

^ r%  f  i ftft *rcft aft ft  q^ft ift fft ft **  
fa n  «n xfo  i n *  f t ^ r  t o t  ’ CTfST f  
fa f̂ rerfr arKt ^  n%, t ^ t^ o  «jft*T— 
m  «rc *rc *ft fcrft £*pft «TT « f t  ftft 
«rft t  *tfa **flft f«R |  qr <fr

W * * >  ^  t t  i s o * * f t * n f * r c  <TT 3 7
W W t ^ r  3*l%%fa*rT 3TFTI tToTT^o a ^ s p ^ p
w j w i f  jfU m s E T fift T ^  ^r^w rt # srwft 

«n*ra«ft 1 1 v rfa q  ft^r ftftssr $ fa  s*ft 
*iftft * m  f*rft w ft  h r t  ^t*r sri *r<j yvflt 

M t a r f t w u f  $, w t  iftfar* i
v fH R t g f $ ^TTfa <rm  n -

« t  w t * r c , t r t  anto rfl w *
w? <t i u n  t r  vrrtr w& fortatf % wt ft 
Tm-*njnrrJimt % ftft ft \ *f ** *nqft w*r nx 
fa r  f*rn& *n€f $  rsmnft ft <pp **r 
*tfln?rfr * * * r  asrar, **rfaxr ftrr fft# ** |  
fa  fawft arafr ft  *rftr, « w  r̂ oxĵ o $tw*
«ft anffoTft |  v f t  ft, T O T  i W T ^ f f k ^ T  
i m : *ft  ^ r f t  * t i m t  q r  aft w p f c r  f t f t g fts r ,  
TOriHfepn «ftr f t ^ » r  ft, g«wft ft HPT 

<tfax? i ftrftra  aft u n r  « r r f t  a ftfiw r
% fa ^ , *n *fr iftvfvrt % farj fjRsw  ( ,
sRVt ft <R5W StfjT* I *JSRRI ft *̂T SjWt ft

f  i wfat? 
ftrrW H rrltfa ? « n ? ftir^ w tv t,f^ t  

v t  | i r  ? ift >FT ?T% f ,  a ftfa  f t ^ t $ ^ t r ,

i^ rtfttfin p r i f t r  * i w  f  aft f t t t w r

f , vrr ft row ftRlft ftrfifwr wrft
a f t f w  m  «mnr v r  ?nif____( « w i w ) .  .

*fopT ft m  fafoft «W % Wtift ft flCTT ̂ nfETT u 
aftfa jjfflnr *pnft 1 1  w n *  ^  ^  I  ? 
vfit ft *ftr ’nft or® ft ffrr g??nw

v?nft 1 1 m  ^  |  fa ft ^ sk  
ft iflr ^wt ft isift ^t, f t  irw ffBW ^  

|

» t*  i w f t  m w w r w i : «rrr% v rft  «rr ^  
« ffr f  1 1  wft f w t v t ^ ^ f t ^ r  ?

«fr mfar m m  v m : «rr ^  ^  11

sw ift̂ T wr ft fkarwr % ir t  ft i^ t t  «mprr 
11 ^  w m  f^pNnr % f i t  ft ft f  fa 
qs»ff ^ fft  q r  flnr fn#t ww  ^rft $, ?ft 
3̂»fft ftw w t  $ fa spif ?nft 11 mfw> 
ftrr  iw ft aft ft  f o f t * *  |  f a  * * f t  t? ift ^ p f t  t t  

« F fT 4 fti  m t 'w t ^  iftt  im FH rr* <rr 
ftWT ftw Mnrf̂ pf fa fft-fWBT ’FWh’X ft rsft 
v m  ^ -m r w h r  ft wwft ft i#k i?rft ftr- 
z m  ft w ft |  iftt sw*r ft ?̂ift w r  «n# 
f t  anfTqr *rf O T f ^ - s f t t 5 T « n f t ,^ q r w f r  
«Ft «ft %tv£t r i w t  ftftt !»nffq farfft *n?ft 
imnifr % ^  ^  fa faw ft vft <re fa^ft 
anTf wTtft 1 1  s n r e f t n f f c i f t f t t f a  fa M r  
f*riw wnft |  ?ft «rf 53ft ^rafrft «f?f?ft | ,  f f  wtt 
$  h tt  w w  f t  ^rnnft i 

s tr o r f  ft ^ ift  w cift % fm . <ft
ftft  q rfft f f t f t w  fa *r r  f T  i f t  fftft^FT ’ F ’ ptt  WTjfnT 

fafffrratffty iw < y  » f t* r |^
ft ftfa ^ T ff  «PT*r y r ^ f w r  < m  1912ft 
tffe n *rft*? ft»ftft*T % »ft«ft «fhg?rft JiftT T  
^ o ^ to ffto  ’tftr »m r *nrr «rr
UtK p r t* jf r^  f^R tfrcft?r ftnft fti 
^TT qfa vrsferzff *l?t «5l# % ?I«ft TT T O P tT  
W  I ft*R liftsft ft «4WBT ft
f«ift v « f t  w &  *pt fa fm r wnr ferr i
f?IT[ <fWH ftt f f t  *F T  fiWT ĤTT *TT I fflV t 
1 9 4 3 - 4 4  f t  « F ?  WK f W T  W  ^  V f  f i R T  W

fa ^rft uflpT «nff fftift i ft’r  w  P # n  
t  fa #mrf/<hwrit, t^rft ?rhpr
Vt fW  ft W I U ft T* f l K f  if t  ffWT ft 

atarnftfti «B t?ft^fl# qT? fC T!n? »n ;ft|xi9 4 2  
ft a ft^ fftw T T i* if tm ^^ * fw ftt^  w*ft 
|  i w ft  v r * r  ft w r  m  ftft fa w!ft 
w t  ^  q ft 1 1  ^wnft ^  sro m
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\ wnft m  
m m  S i ^  $$ $3 tffor It i
tr s m  vt  Trsrar ^  f c i ’s s t l r
s«j* w vit, «prr tpf *r*r * ***,
* m  VPTVt ut n r t \  t

Hf cyfê Kfar— *t ®t£t smtw fc» 
«HEt TC *T^«ft»p!fart £ TTffr WPT '*V I 
wri w  «Ft TPT VKVUft ft 
fy f t  yrfon ^  117*r «rc i«(Wtarc 'n r̂r
<rc i fcrftor t$v <rw % wft *fofr*rc ^  fr, 

w  ? J i i w w  I  i 
f im  f t $ fa t*r % m  *r 3ft

f, <& sft srarftr far* snfc |
sFIVt 95T Vt SVR ̂  *1̂  ̂lAx Xifhf Vt VIRt
*rr t£ 11 * r *nr& *tft sjt^tt $ f r  *?t- 
« rtt «t t  fRrfiwt I  qrr «rrr W h r r r  f c ^ R
?? fllfv ^t w it)  ^  THT ^t ^  I

SHRI KRISHNA CHANDRA HA1DER 
(Ausgram). I thank you, Sir, for giving 
me a chance to speak on the Railway De-
mands.

1 would request the hon Railway Minis-
ter to improve the condition of Bankur&- 
Damodar narrow gauge railway line and to 
introduce EM U coach and mote trains 
in the Burdwan-Asansol Section as also to 
declare the Burdwan-Asansol section as a 
suburban section. Further, I would request 
that the Burdan-Sahibganj loop line sec-
tion of the Eastern Railway should be con-
verted into a double line instead of the 
present single tine and to introduce more 
trains in this section for bettor connection 
with North Bihar as also the industrial 
belt of Calcutta. You know in tins line 
there is the famous Viswa Bhaiati Univer-
sity founded by Kabi Guru Rabmdra Nath 
Tagore.

Further, I would request the Railway 
Minister to construct a new line from 
Durgapur to Tatanagar via Bankura.

Another point I  would like to mention
is that the Scaldah-Gede line should be dec*
lared as a suburban line. It is a double

line already and it fulfils all the requisite 
conditions for consideration as a suburban 
line.

& i

*TW SfoT *TR7T *PT ^ K T  faSTT 

g*rr t  i 't t  u n t i t  ijfrsRT

t f t r  1 1  4W*t i *n?T , i f t f  t '  i

,8rP:rar f  f a  3*rot*r 

ift 'Srnr irRnwr % t o r  ft f̂nt 
eft I*?  u ^ f r ^ t  w ^ s p i w r r i t ^  ^  §srrr 

H w r  |  *rr^ *rr ??Rt srnr *ft es prit  

11

arpn: * t  f lr f l t  trs ru  csrnr t a r f t a r  

r̂npT vt wgw w w iw t ^ i t r w  *t 
% <rnr f  i a$r *nrc irar ?t
w n? a t  f T  wvfif fjRFPHT ^ t 9V S T  |  I

*rwr ir r o r  t f K  m  q tfy?r t %t

^ I *nPT ¥t TO F % SPR9̂  ^  fWFI'W 
?*?7 TT$*ft % vr?*r-*nrtw P r t  i shit sw 

^?r v rfk v T B r^ fft ? f t ^ s r ^ ? r ^ i r ^

WWI ®>ft *Ft ?*ft spft T^ft I ifTRt ^
5TT?*T HvFft (1 ^ | 4 1̂ ^5jt

5TTFT ^  1 1  w  *rn% T t f  w p i  9srr ?rft

5t t t  <rnrr 1 1  ?r n r r f ^ r  % i f  * t  

^ ts t  ^sf% smpr £  i n  ftn ir  |

vpft fT*T % *fu^ &Wi % t̂ F HIT 11
sWi t  ’srw <rr i t t  ^  5?r vrr 11

Itfipp IM TRIT 3(t T̂Ff
|  ?ngt ^?n (  iftr

W ’ < iw *l F T tf * t  ^  ^  fTT®r ’THft % 

i sRft^fi^qRft 
f*rs  ̂ f, 5^  % fo j fw rr ^ ?ft ^  ^  
^nrqT?jT f  f tr^ rt*m F rw t^ m m r f t
I ,  ITS w t  ^  ft I ,  fflft «FTW
*^t ?t TOT I  I Ugfrlfiw 
w r i w 5 f « ? l t ? m r ? T f t | i  r r  «rr?% m  

f? w t »Nr % t w  »nr ^  ^  n t  v ?  i



m  1974-75  MARCH 19,1**4 M .  {M w v y * ),  W  *4*4

tiNf $  w w  ®rhf ^ f i r  *i*gfirf % 
1FRiT4f*FhV fiWt $ I $TT •JWrt £ ŴRÎ pC
t  w n r  i?t flro m r  sn?

tfa  ^srWTTWflT%fiW WHt \

f ^ w f *  f a r  $  i f t w r f  «ffc
s n p r f t  ft?t 

*f$wr fa*n f̂ r*rr hit * <WR3>
«ftr v w m  % *t?r i *nw 
jfcw m w \  % PjyA ffw Fftfftr %
*TC% ’THR’ JJf 1*1% W fl 5f 'Wt pt
$  i * w  ? w  *r r r  ^ w f  ^  jnrifc |  ?ft * F l f  i ft  

OTt^i'fOj * ? t  «rcitar *Pt f r i r r  * r ^  f fa T  i 
vsfffv *f^%  |  ftp 9TITT ♦Tft |  I Wt
in w fr  ^  m r r  %  f o *  w$ an?TT t ^ u r r

3itar 5*# |  ^ i*
wppi *r?r 11 ^  forfH $
% f’l w  *t  qflRrr (  i ▼ffrr ^  <wfi

*RWft|t i*  i t f m A w f
m ,  w*$, irwft, flffNut, *fowr> # * %  
^ iw s i 11  tw t tmpr It  w i f  iftfrtr 
itfrtwr 11 wi^n:
j[ftf i w r  vAffir v #  ifrsi vyif 1

v n r  f t  $flwr % flr* m  ffctw?
*ifr i i*r*tfc

t o  ^  *r «nrw fc, ^r *wft torot 
’vrftjrr i vt c$> finrnr % ihw ^  w r ^  Aw it  
«jwfw <q̂ n% |  far iffr w r  ww f  i

MR. CHAIRMAN: Shri Ahirwar may 
continue tomorrow. The House standa ad-
journed to meet again at 11 A.M. tomorrow.

18 Ins.

Tbe Lok Sahha then *d)oorBcd tfll 
Eleven of the Clock on Wednesday, March 
20, 1974/Phaigvtta 29, 1895 (Saka).
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